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SHRI L. R. NAIK (Karnataka):
Give me one minute, Sir,
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THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM-
KRIPAL SINHA): Are you going to
create a new precedent, Sir.
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The House adjourned for
lunch at six minutes past one
of the clock.

——

The House reassembled aftey lunch
at six minutes past two of the clock,
Mr. Deputy Chairman, in the Chair.

THE BUDGET (GENERAL) 1978.79
GENERAL DISCUSSION—Contd.

SHRI P. RAMAMURTI (Tamil
Nadu): Mr. Deputy Chairman,
Sir, ag far as this Budget is
concerned, quite apart from the
people on  the Opposition side,
even the Members of the Janata
Party in their private party meet-
ings have expressed their extre-
me dissatisfaction with the proposals.
I am sure if a free vote is taken in
this House the Budget will be thrown
out by this House. This is the actual
position. Now, I want to judge this
Budget on the basis of what the Gov-
ernment of India itself had said in
its Economic Survey in the conclud-
ing paragrarh of Chapter 1. It says:

“To sum up, while there is suffi-
cient cause for satisfaction in the
performance of the economy in the
current year, the shortfally in the
production of commodities like edi-
ble oils, pulses and cotton, the low
rate of increase in industrial preduc-
tion, the increased liquidity in the
economy, the sluggishness in indus-
trial investment and the accumula-
tion of reserves are matters for
concern, The emphasig of policy will
therefore, have to be on increasing
the output of these commodities,
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providing incentives for larger in-
vestment in industry and formulati-
ing an overall st-ategy of growth
which will utilise the increasing
foreign exchange jeserves.”

This is what the Ecoomic Survey has
stated. I want to judge the Budget
whether any of these objectives which
they have stated a'e likely to be
achieved.

Sir, yesterday a number of my
friends from this s de belonging to
both the Congres: Parties were
thundering against tl is Budget. While
I was hearing them was just laugh-
ing within myself. . wish some wis-
dom had come to th:m earlier. I do
not know if wisdom 1as come to them
even today. I wan to judge the
Janata Party’s Budget on the basis of
the promises that t.e Janata Party
had made on the eve of the elections.
It is no use for themr to go on saying
that they have beea left with the
legacy of a very b:id and shaltered
economy. All these 'hings are known
to the world and notody expects that
the Government  within eleven
months would be abl' to put the eco-
nomy on even keel] The common
people and we also want to know the
direction in which the economy is
going, whether at «ll there is any
hope today that the difficulties from
which this country is suffering are
likely to be removed in the forseeable
future with the polic es that they are
adopting. My charge is that the same
policies that were adopting by the
Congress Party belore are being
adopted even now by the Janata
Party. There is absclutely no change
whatsoever in that direction. Why
is it that our econon.y today is what
it is today? Why is it that our eco-
nomy today is in shambles after
thirty years of inde2pendence? The
Congress Party, wlen it came to
power on the crest of the wave of the
people’s struggle, it rromised so many
things and adopted the slogan ot
socialism. Now every one has adopt-
ed the slogan of soc.alism. I do not
want socialism now.--I want to make
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it very clear. It will be surprising
for many people in this House to
know that ours is the only party
which openly declares that we do not
want socialism today. We do not
want socialism today. Our charge is
that ag far as this country’s economic
development at this stage is concern-
ed, the way in which the Congress

Party had developed it all these
years has led to concentration of
wealth on the top and increasing

poverty for the people on the other,
what are the three or four pillars?
The main pillars of the development
strategy of the Congress Party all
these years has been: (1) Finding
resources by increased taxation on
commodities used by the common
people. (2) Deficit financing. Deficit
financing means transferring the
wealth of the country created by the
common people of this country, from
the poorer sections to the ypper strata,
This is one method in the capitalist
society where the wealth created by
the common people is transferred
from the hands of the poorer sections
to the richer strata. This is the second
method. The third method was
increasing dependence upon foreign
aid. It is these methods which the
Congress Party has been using all
these years that brought this counfry
to a situation where wealth had gone
on accumulating at one end in the
hands of the big monopolists and in
the hands of their hangers-on, and
also in the hands of the richer land-
lords in the villages and making the
people poorer and poorer. Thig has
been the continuous strategy of the
Congress Party. Now my point is:
Does the Janata Party Budget,
which you have presented today,
deviate an inch from this basic stra-
tegy that has been adopted by the
Congress Party all these yearsg? We
are told that the economy is develop-
ing. Years ago we were told by
Pandit Jawaharlal Nehru, at the end
of the second Five-Year Plan, that
the economy of this country was at
the take off stage. It has been taking
off and off. In reality it is running
backwards instead of going forwards,
let alone taking off the ground. And
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toady also we are promised that the
economic situation next year will be
extremely beautiful, extremely good.
All these things do not help us. The
main question is, when you say that
the progress of the economy has been
fairly good, I want to judge it not
from the point of view whether indus-
trial producjtion in a certain industry
has increased or decreased but from
the point of view of the common
people of this country—how far the
people of this country have benefited,
how far their poverty has increased
or lessened and how far their comomn
consumption needs have been met or
not met, Thig is the main considera-
tion when we talk of the economy of
the country. Otherwise, what does
it matter if some big people get a
huge amount of profit? How doeg it
matter to the common people? It is
from that point of view that I want
to judge this Budget. And here are
the figures given in the statistical
talks of the Economic Survey. What
does it show?

It shows that the net availability of
cereals and pulses in the year 1977-78
was 438.7 grammes as against 457.9
grammes. The year before the net
availability of cereals and pulses dec~
lined by 19.2 grammes per head per
day. Therefore, the common people
cannot get their basic necessities of
cereals, Take cotton cloth. It was
15.2 metres per head in the peak
period during 1964-65 ang it declined
to 11.4 metres in 1976-77. That means
that during the Decade of Progress,
the cloth consumption of the pepole of
this country decreased from 15.2
metres to 11.4 metres. What hap-
pened last year? Last year, ie, in
1977 according to the Economic
Survey, cloth production in this
country hag declined over the total
cloth production in the previous year.
Therefore, if you take into consTdera-
tion the increase in population of
about 2 per cent and also the decline
in production of cloth, it means the
net availability of cloth for the people
of this country has declined from 11.2
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metres per year further down—I do
not know how much. Actually, the
statistics are not available There-
fore, it is from this point of view
that I want {o see the performance of
the Janata Government. Are they
thinking in terms of how to improve
this condition? What does the Budget
say? What is the strategy of this
Budget? It is deficit financing of Rs.
one thousand odd crores. Of course,
it has concealed something. It 1is
going to be more. An unprecedented
deficit financing of more than Rs. 1000
crores! Again, there is tremendous
increase in commodity taxation and
foreign aid. Here are the figures
given. In July, 1977, the Aid India
Club pledged an aid to India which is
about 623 million US $ more than
what it was in 1976-77. Therefore,
what is the difference in the strategy
of the Congress Party and the Janata
Party? What is the difference with
regard to the strategy for economic
development between the Congress
Government and this Governmen?? It
is the same policy of dependence
on foreign aid. With a vengeance
there is an increase in foreign aid.
Why should you require so many mil-
lions of dollars more of the United
States and the World Bank aid? We
know what foreign aid means. This
foreign aid has been a particular
stratagem, a particular weapon by
means of which these imperialists
who have lost their political bower
in the newly developing countries are
imposing what we call neo-colonia-
lism on these countries.

Therefore, as far as resources mobi-
lisation is concerned, there is an
increase in dependence on foreign aid.
Again there is deficit financing and
dependence upon increased taxation
on the commodities used by all the
common people. I do not want to go
into details because everybody has
talked about these things. And yet
the Statistics Department gives out
that there will be only an increase of
0.8 per cent in prices, and all that.
Go to the bazar and find out how
much increase in price js there. The
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taxi drivers, tie ricksaw-pullers and
all other peopl2 are cursing the Gov-
ernment. Thi: has been their reac-
tion as sooon as this Budget was
announced. What is the remedy?
Why is it tha. the industry in this
country is in : state of sluggishness.
Here is an answer by your own Eco-
nomic Survey. What does it say? I
quote::

“The lack of demand is due to
diflerent caucsz:s for diflerent indus-
tries. In cotton textiles....”
(which is th: most common com-
modity need:d by the common
people) . . it seems to be . . .7
(these are th¢ wonderful economics;
they cannot precisely say what it is
due to)....” due to high prices of
cloth ang the lack of growth in the
real incomes of urban consumers,
both workiny and non-working
class...”

The last impounded Rs. 1500 crores
of DA to lesser the incomes of the
working and th: non-working class.
To continye with the Economic Survey,
what does it fuither say?

“Rural const mptien of cloth does
not seem to have increased
adequately in spite of increases in
incomes...”

Why ig it that cespite an increase in
income in the riral sector there has
not been an ircreased demand for
cloth? It is for the obvious reason
that the increasid wealth in income
in the rural are:s has gone into the
hands of a particular section, a small
section of landlor Is and other hangers-
on and the common people, the poor
peasants, the agricultural labourers
who form the vast majority of the
people, have beecn further impoveri-
shed. Cloth cons imption can increase
in the urban section only if the pur-
chasing power of the working class
and the non-working class increases.
But the purchssing power having
gone down, clotl. does not find a
market. This i what they them-
selves say. Then they say:

[
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“So far as consumer goods indus~
tries are concerned investment does
not seem to take place because
demand is not rising fast enough.”

How can demand rise fast enough in
these conditions? And then they say:

“This seems to be due to the
fact that the demand for such goods
comes fram a small segment of
society which is not growing suffi-
ciently rapidly for a variety of
reasons”

This referg not to the coton cloth,
the cloth used by the common people,
This refers to goods like air.condi-
tioners, televisions and all those
things. The demand for them also
does not go up because the number of
the people who can purchase these
things does not grow. How can it
grow? Their market is dependent
upon a tiny sector. Their industrial
growth is dependent upon small tiny
segment of the population. As far as
the common people are concerned,
they have no place in it. Therefore,
they say:

“But further growth seems to
have been limited because demand
from other segments of the econo-
my is not increasing as incomes
have not grown fast enough and
prices have risen sharply. There-
fore, the need for incomes in these
other sectors to grow is urgent if
demand is to increase and lead to
mage investment”

The diagnosis is there. The disease
has been diagnosed. The disease is
that the vast majority of the people
have no purchasing power. In the
absence of the purchasing power by
the vast majority of the people the
industries are bound to be stagnant.
There is going to be further and
further s‘agnation. What are the
policies of the Government today?
Do the policies show a way out?
Does the Government follow a differ-
ent poiley having diagnosed the
disease? What is it that they are do-
ing today in order fo see that the pur-
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chasing power of the common people,
the working class, the wage earners
the agricultural labourers, the poor
peasants and other sections ig increas-
ed? What are the measures that they
have formulated here for the purpose
of increasing their purchasing power?
This is the main question, Sir. It is
on this basis that the whole budget
has got to be judged.

Then they say:

“In such a situation the role of
exports of manufactures in sustain-
ing domestic production is well
worth noting. In many industries
such as textiles, engineering, steel,
leather manufactures, exports have
accounted for a substantial volume
of production, In the absence of
such a market the viability of these
industries would have been serious-

- ly affected.” .

Therefore, the viability of the existing
industries is dependent upon the
export market, the export market
which we are sustaining by a suB%idy
of nearly Rs. 400 crores. That means
that our cloth, the cloth produced in
this country, is not for the consump-
tion of the common people of this
country but for the people of the
richer nationg like the Americans and
the British. The common people of
this country have got to subsidize the
clo.h consumption of those people.
This is the kind of economy which we
are having today. This kind of eco-
nomy was developed by the previous
Government and the same thing is
today being repeated. Is there a
departure from this policy? That is
the basic question which I want to
ask. So long as a departure does not
take place, what is the use? Well,
the previous Government has bequea-
thed a shattered economy. Nobody
denies it. And we expected you to
make a drastic change in the direction
of the economic improvement of the
country. But, where is that drastic
change? Once again there ig the same
kind- of raising the finances. What
are the resources in this country?
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Ours is the richest country in the
world as far as the natural resources
are concerned. As far ag the labour
power is concerned we are not able
to utilise it. And why are we not
able to utilise the labour power? This
is the major question which we have
to face today.

As a matter of fact, the Economic
Survey points out that the private
savings have been 2 per cent more
than the investment. Why? Where
ig the question of lack of resources?
Why do they not come and invest the
2 per cent more savings? Yet you
are talking of further savings. Where
is the possibility of savings by the
common people? Therefore, Sir, I
am judging this thing from that point
of view and it is from that point of
view that I want to point out that
given this situation, there is going to
be not only inflation but also stagna-
tion. This Budget is going to lead to
further stagnation. During the last
two years more than 500 factorieg in
this country were closed. More than
half a million workers were thrown
out of employment during the period
of Emergency because of stagnation.
And today that stagnation continues.
Because you are going to follow the
same policies, you are going to have
not only inflation but also stagnation.
What is called ‘stagflation’ by the
American and European economists
is now going to come to this country
at the end of this Budget. And 1
warn this Government you will not
be able to get out of it so long as you
follow these policies.

Then they say, “As far as the rural
sector is concerned, we are now vely
much interested in increasing employ-
ment and, therefore, we are develop-
ing, we are encouraging the small-
scale industries, rural industries,
handloom industries and all sorts of
things”. 1 want to point out that in
an undeveloped country or a develop-
ing country like ours, we do require
these small-scale industries and all
these things as a transitory measure,
But it cannot be a permanent measure,
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As a transitional measure, we do
require protection for these things.
But ultimately we have to become'a
modern country, ad in order to be-
come a modern country, the highest
technology has got to be developed in
the country., That is quite all right.
But then we also k 10w that the small-
scale industries ar«: not able to com-
pete with the giants. What are the
rural industries you are going to
create? Who is gcing to be purcha-
ser? Who will pirchase all those
goods? As far as the richer sections
of the villages are concerned, in whose
‘hands money is ‘oncentraled, they
will go in for sopl isticated goods not
for these hand-maide goods. And as
far as the poorer szctions of the peo-
ple are concerned, they are already
not able to buy th: other goods; and
these goods they will never be &ble
1o buy. Therefore, what is the use of
talking of building rural industries
and all that in tle absence of the
basic question that in order to tackle
rural poverty, you 1ave got to abolish
altogether, without compensation, all
the debts owed by the common peo-
ple, owed by the peasants ang agricul-
tural labourers? Cempletely abolish
them. Free them from the debt
bondage, on the on+ hand and, on the
other, break up th» land holdings of
these big people a1d distribute them
to the common people, to the landless
people and also assure a need-based
minimum wage for the poor agricul-
tural labourer. V'ithout all these
things. what is the use of saying that
you are going to reduce the dispari-
ties in income between the higher
sections and the lewer sections? You
have appointed that wonderful
Bhoothalingam Cornmittee, that gen-
tleman...

SHRI N. H. KUMBHARE (Maha-
rashtra): Why don’t you do it in West
PBengal? o0

SHRI P, RAMAMURTI; We are do-
jng it within the f-amework of your
Constitution. You should understand
that. You should understand that
when we want to do it the Constitu-
tion comes in our way. That is why
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we want to change the Constitution.
You dp not give us the powers. The
Congtitution stands in the way. We
cannot abolish all that without com-
Pensation because the Constitution
comes in the way. You have got to
come to the Centre. That is the main
question. For everything we Hhave
got to come to the Centre. That is
why we want more powers for the
States. We are doing whatever we
can within the framework of our
Constitution. We have begun a
serious attempt to find out benami
lands. Every attempt is being made,
with the help of the peasants, to Aind
out benami lands, take possession of
them and distribute them to the pea-
sants. Don’t talk of what we are do-
ing in West Bengal. You cannot do
such things.

SHRI YOGENDRA MAKWANA
(Gujarat) : Your partner has promis-
ed the people to abolish the right to
property. Request them to do it,

SHRI P. RAMAMURTI: We can all
join together on that, don’t bother. I
have no hesitation in joining any
party on these questions. I want to
assure you that on a democratic issue,
I have no hesitation in joining any
party which supports the democratic
issue. I stand on principle, let me
make it clear.

Therefore, Sir, from this point of
view, when the price of every com-
modity is going to rise, these policies
will again lead to concentration of
wealth in the hands of the topmost
sections. The same thing is going to
happen again. Therefore, instead of
leading to a lessening of disparities
ag promised in the Jana'a Party’s

lection Manifesto it is again going
to lead to conceniration of wealth in
the hands of the top sections of the
people.

This is the first basic question. Now,
I want to ask them: when the man-
eater is there, when the maneater has
been let lose long ago and the man-
eater has become strong—when T talk
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of the maneater, I talk of
the sharks in the market, 1
talk of the ©big monopolists—
when those maneaters are there, how
can these small people thrive at all?
7' These maneaters gobble up every-
bedy. They eat everybody, In this
society so long as you allow the man-
eaters do continue to exist, all talk of
developing small-scale industries and
all those things will end in smoke,
because we know the concessions that
are given for the purpose of develop.
ing certain rural industries are also
being globbled up by these big mono-
ply houses, these maneaters. This is
the actual position. So long as these
maneaters lasl, even the public sec-
tor undertakings are always under
duress; they cannot function properly
because they bribe them; they give
them contracts, they get money; the
officers get corrupted. All these things
happen. So long as these maneaters
are there, corruption can never be
put an end to, whoever might come
into power, 1 say even if our party
ccmes into power, so long as  these
maneaters whe are the breeders of
corruption, are there—the Tatas, the
Birlas, the Mafatlalg all these people—
it is npot possible for any Govermment
or for any individual—even if
Mahatmy Gandhi were alive even if
God were there in the Governenent—
"{o put an end to this corruption. So
long as these maneaters are there, no
corruption cap ever be put an end to.
Even God would bribed. This js the
actual position. Are you prepared to
attack them? Are you prepared to root
them out? When you are talking of
lessening the disparities in incomes,
what is the biggest disparity in in-
comes, what is 'the biggest disparity
in income? Is the disparity in income
between a clerk in the public sector
and a peon somewhere else the biggest
disparity in income in this country?
The biggest disparity in income in thig
country is the disparity in income
between the big monopolists and the
ordinary people, the biggest disparity
in income ig hetween the landlords
and the poor peasons and agricultural
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labourers. It is this disparity in in-
come between these two classes which
is the major kind of disparity in in-
come. Are you prepared to attack
that? If you are not prepared to attack
that, then all this talk of reducing
the disparilies in incomes is just a
skibboleth, just like the slogans given
by Shrimati Indira Gandhj ‘Garibi
Hatao’ and ‘Bekari Hatao’. What is
the difference between that and this?
They are the same slogans but in diff-
erent garbs, The people cannot live
on slogans. Thig is the actual posi.
tion.

Then 1 will just come to two or
three concrete things, because I have
not got much time. You talk of
helping smail-scale industries....

SHRI KALP NATH RAJI (Uttar
Pradesh): Nothing has been done.

SHRI P. RAMAMURTI: I quite
agree with you, What is it you are
doing? Here is the Finance Minister
who hag said.. ..

st FFOATT W ¢ FGT WA
fafreet & 7

SHRI P. RAMAMURTI: I am not
talking of his presence here in the
House. When I talk of the Finance
Minister, I talk of the Finance Minis-
ter in the Government. I am
not talking of his presence in this
House.

St FeT A OF TR E 7
SHRI P. RAMAMURTL: g5+t g,

15 WY & Whoever it be, it does not
matter. Anyway, the important point
is you have got accumulated so much
foreign exchange, Over Rs. 4000
crores of foreign exchange has come.
Now this accumulation of foreign ex-
change hags become a headache to
veu, jnsteagq of having big resources
for economic development. The Con-
gress Government hetween 1946 and
1650 squandered the foreign exchange
resources, the sterling balances, that
our country had accumulated. They
squandered them to please the Bri.
tish Government while purchasing
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commodities, The (ongress Govern-
ment squandered the foreign ex-
change resources; tley wasteg them,
What js the policy this Government
is pursuing? Suddeily, a few months
ago, polyester filam:mt yarn was
aliowed to be impnirted against the
export earnings of :ny  commodity.
Now, is it a commod ty needed by the
common people of this country? It
was suddently allowed to be imported.
Then what happene {? When 1 took
it up with the Gov.rnment of India
saying, you are wasting this foreigh
exchange, they mad: some modifica-
tions. I do not wart to go ijnto the
history of that now. But the STC
had imported it, and today there is
a Government.owned company manu.
facturing polyester filament yarn siace
the month of Decenber called the
‘Petrofil> The breal even price of
this product for petrufil is Rs, 135 per
ger kilogram. But tle STC allots the
polyester filament ya-n to the cotton
mills when all slong the policy has
been that the mill.sector should not
ase this polyester filament yarn.

This had heen reserved during the
last 25 or 30 years foy the art silk sec-
tor i.e. industries which are mostly
n the small scale sector. Cotton
nills had been allowed to use it only
m condition that they export their
ntire products, Alwiyg these things
\ave happened in thi past. And to-
lay the Janata Party allows the cot.
on mills to use it. .ire you helping
mall-scale industries sy doing this or
re you killing the existing industries?
f not, why talk like |hat?

The Petroleum M nistry pleaded
7ith the Commerce Ministry that the
rice at which they should sell it to
10se people should not be less than
's. 135]- which is the breakeven price
f petrofils, They fixel the price. But
1e Commerce Ministry fixed the price
I Rs. 120/-, Therefor: by importing
1s year and fixing it at Rs. 120]-, our
reign exchange is being wasted. You
‘e killing on the one hand the small-
:ale industries that are there and on
e other you are alsio finishing the
le public sector undertaking of
elrofils over which you have inves.
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this policy? The Finance
comes here and says:

What is
Minister

“I have only one proposal for
upward modification of the customs
lariff, not so much as a measure of
raising revenue but as a mea-

sure of protection to Indian indus.
try.”

He says that the upward revision
cf lariff js noi for raising any revenue,
but as a measure of protection to

Indian indusiries and, therefore, he
says:

I propose to increase the import
duty on polyester filament yarn
from 120 per cent to 200 per cent
ad valorem, This will yield about
Rs. 6.4 crores in a year.

Maybe, the Petroleum Minister had
convinced the Finance Minister that
if the ad velorem duty is not raised
and the price of the imported yarn
is not made at least equivalent or a
little more than the price at which the
Petrofil can sell it then that indus-
try wall collapse. What did the Chief
Controller of Imports and Exports do?
I do not know whether there is any
cc-ordination between the wvarious
Ministries ¢f this Government. Here
is tr.e Finance Minister who says that
the local product needs protection
and for which he has made an
increase in the tariff and has increas-
ed the import duty by 80 per cent
ad valorem which would work out
to nearly Rs. 18/. a kilogram. Now,
the Chief Controller of Imports and
Exports meets the Minister., I know
it because I was present on that day
in the house of Shri Bahuguna And
Shri Bahuguna says it should be fixed
at Rs. 133/.. But the Chief Control-
ler of Imports and Exports fixes it at
Rs. 125/.. What does this show?
Are the Ministers working at cross
purposes, I do not know, Or, I do
not know whether the Chief Control.
ler of Imports and Exports has com-
pletely sabotaged the policy that was
decided by the Finance Minister and
the Petroleum Minister? What ig this
kind of functioning?

Rar thic wmwnanns
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whom are you protecting? Is it not
the Cotton mill magnates that are
being pampered. Or, is the Chief
Controller of Imports and Exports in
Jeague with the textile mill-owners?
When a particular policy has been
deliberately placeq before the Parlia-
ment, how gare the Chief Controller
of Imports and Exports fix the price
at Rs, 125/-? What does it mean?
It means that the loss caused thereby
shoulg be borne by the State Trading
Corporation. They should bear it.
What is this policy, I woulg like to
know,

Now, take the question of handloom
and handloum exports What is hap-

ening here? The entire Andhra
Pradesh, Kerala and Tamil Nadu
where the bulk of handlooms are
located are now shouting against this.
Now, what is it that has happened?
There are two Export Promotion
Councils. One ig the Handloom Ex.
port promotion Council gnd the gther
is the Textile Export Promotion Coun-
cil. The Textile Export Promotion
Council consists entirely of the
mill-owners and they look after
the interests of the mills. But
the export of the entire cloth,
the guidelines, etc. are entrusted to
the Textile Export Promotion Coun.
cil. So, whuat is happening today?
What has happened today is that out
of the guota for the first six months
of 1977.78, out of the annual quota,
within the whole year, they have ex.
ported 75 per cent, and out of the 75
per cent, 65 per cent has been given to
the mill sector and only 10 per cent
tc the handloom sector. This is a won.
derful methog by means of which they
are encouraging the small_scale indus.
tries in the country by allowing the
mills to go exporting at the expense
of the handloom industry and the
handloom industry ig famishing in
this way. Take, for example, coir.
Coir has keen reserved for handlooms.
Now, suddenly one Mr. Karunakaran
Nair, gets hold of an officer and is
able to get an imported machine, a
weaving machine, and on that he is
making enormous profits and you are

™ e
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now helping the small.scale sector in
this way. You say that you are
helping the small sector by allow.
ing these people to import
machines and this is a wonderful
way in which you are doing it.
I am told today, we are told to-
day, that this Government js very
much interested in improving the con-
ditions of the common people in im-
proviag the small-scale sector and all
that. But, when these thingg are tak-
ing place, when these things are taking
place so glaringly, what is the answer?
What is the answer that the Janata
Government can give? What is the
answer ihat the Janata Party mem.
bers can give? This is what I want to
ask. Therefore, 1 want to point out
that from every point of view, what
is happening is not good.

Lastly, Sir, there is only one more
point whicl; I want to touch upon,
because I have no time and I am just
talking of principles. I want to ask:
Why is it that the defence expenditure
is going up? Are you expecting an
attack frem Pakistan now? Are you
expecting an attack from Bangladesh

ncw? Are you expecting an attack
from China now? What is  all this?
Today, Sir, our relations with our

neighbours have improved. We have
good relations with them. Our rela-
tions with 3ll our peighbours have im-
proved and we have every hope
that our relations will improve
still more and we have no cause for
any quarrel with these nations and I
do not think that anybody can dare
to interfere with us. So, at a time
when enlightened people of evep the
other countries, even the advanced
countries advocate cutting down their
expenditure on defence, why is it that
our defence expenditure must go on
mounting Itke this? As a matter of
fact, our relations with China have
improvad and it would have improved
long vefore and this is what we were
advocating in 1964 and 1965, despite
the border dispute, saying that we
must jmprove our relations, that we
must exchange ambassadors and so on.
At that time you calleg us anti-na-
tional snd you called us Chinese agents

P L.
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ang you put ug in jail for just saying
this. That is g cifferent matter and
Wwe are not unhapoy about it.

SHRy KALF NATH RAI: Then, are
you not an agent?

SHRI P. RAMAMURTI: Then I will
have to call you some other agent.
You called us Ch nese agents and all
that. But we do_have our differences
and we do giffer on many fundamen-
tal questions, the whole world knows
that we do differ on important issues
and we do have our own stand on cer.
tamn important is:ues and everybody
knows it. The Chinese Party does not

. recoghise gur parly. Even  with the
cominunist partie: in the other coun-
tries we giffer. So, we have our
differences, That is g different matter.
But this is a well.known fact and
yeu don’t know tais simple fact,

SHRI U. K. LAXSHMANA GOWDA
(Karnataka): Nowv he knows it.

SHRI P. RAMAMURTI: Yes, now
he may know it. Now, for the defence
of the country, the simple thing to do
is, in the interes. of the country, to
further improve qur relations with our
neighbours. It i+ necessary for us to
improve our relations, We cannot
lose this big market and we cannot
g0 on spending liuge sums of money
on defence. This ig what we said
and despite that, at that time, you
called us the < hinese agents, you
called us anti-rational and you put
us all in jail. We are not sorry for
that at all and we are prepared to
sufter.

SHRI KALF NATH RAI: Only one
thing is there: The Chinese have
built up kig military bases near the
borders.

SHRI P, RAMAMURTI: That is none
of my concern. They have got so
many horders, not only with India,
but with other countries also. They
bave got their orders with the So-
viet Unlon and they have got their
borders with the other countries
unfortunately they have their own
quarrel with the Soviet Union,
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But the whole point is this: As far
as we are cencerned, I am glad, and
we are giad, that what we staled years
ago has been accepted. We are
glad that today at least the Govern.
ment of India hag realised it. May be,
the Government of India has realised
it because of the fact that the indus.
trialists ¢f our country, finding the
exports sagging, finding the industries
sagging, do not bother very much
about the border dispute and all that
and weant markets for their exports
and, therefore, the Government have
responded fo that. Nevertheless, it is
very geoad, I am happy about it.
So, our relations with all our neigh-
kours have improved and when our
relations with all our neighbours have
I'mproved, it is all the more necessary
to reduce the defence exependiture
and to work upon the theme of impro-
ving our political, diplomatic and so-
cio-econemic relations with all our
neighbours so that our defence expen.
diture could much more drastically be
cut down. Then we can tell the
world, our Prime Minister can tell
the world in the worlg forums, world
assemblies: “Look here, ‘We have
set an example by reducing our mili.
tary expenditure. Why don’t you all
du that?” Only then we can have the
moral authority to go and tell the
world: ‘“You have to do something
about disarmament.” Without doing
thet, 1f we go on talking about these
things and saying, ‘‘disarmament,
diarmament” it will not be of any use.
Therefore, Sir, if this huge expendi-
{ure of nearly three thousand crores
of rupeeg is drastically cut down to-
day, and if simultaneously efforts are
made to improve our relationg with all
our neighbours, then there need be
no fear of any war against this coun-
try.

174

And, therefore, that would mean
that there would not be any need for
deficit financing, there would not be
any need for additional taxation on
the common people and at the same
time, if you look in a different direc.
tion, a gifferent policy, a basically
different policy of really attacking the



175 Budget (General)

[Shri P. Ramamurti]
vested interests in the country, big
vested incerests, in land as well as
in industry, and also their hangers-on,
then only on the basis of that you
can think of improving the conditions
of the people. It is only on that basis
that the couniry’s eccnomy can deve.
lop. We do not want slogans like
Socialism etc. We want big business
houses to go, we want landlords to
go aad we want rural money-lenders
to go. If these three things are done
today, we are extremely happy. We
do not want s slogan like Socialism.
‘Socialism’ means the ownership of
the means of production by the soci-
ety as a whole. We want to help
small polders. We want to help the
commun people. It is the need of the
hour. It is on thig basis that I judge
this Budget. Otherwise, you are
going to bring further inflation and
further stagnation in the industry and
¥nu are going to bring further deter.
joration in the conditions of the people,
as a result ¢f which social tensions in
thig country are going to rise higher
and higher, In the ultimate analysis,
the basic cause of social tension is
that there is tremendous despair
among the people, particularly the
youth who do not see any silver line,
Therefore, if you want to avoid social
tensions, bring about a transition in
society, in that case, the basic attack
must be mpade on the vested interests.
~ But for the leaderg of this Govern-
ment nationalisation is anathema. How
can you reduce disparities in income
by allowing the Tatas to have 1300
crores of rupees worth of assets? Is
ihis how you are going to reduce dis-
parities in income? What ig this all
nonsense?  Therefore, do not indulge
in slogans. Do something practical.
If you do not do something practical
about this, the stock of the Janata
people among the people will go down
like anything. It has already gone
down and very soon it will go down
very badly. So, I warn you: Do not
fcllow in the footsteps of the Cong-
ress Party but cut across a new path.

SIHRI R. NARASIMHA REDDY
(Andhra Pradesh): Mr. Deputy Chair-
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man, Sir, speaking about the Budget
we will have to consider the basic
facts abcut the economy in the coun-
try. The economic policy of the
Jaaata Parly is clearly stated, namely
that the imbalance which has been in
the ecouciny during the past several
years has to be corrected. Wg have
seen in the past years that the urban
secior has developed at the cost of
the rural sector. In this country
with a population of 60 crores, nearly
&0 per cent of the people live in
villages. Ang without 5 balanced
development of the rural areas, as
Mr, Ramamurti put it, there is stagna-
tion jn industry. He should know
the exact veasons for this stagnation
in industry.

SHRI P. RAMAMURTI: 1 have al-
ready lold you,

SHRI R. NARASIMHA REDDY: He
can imagine only one reason, and that
is, vested interests, but nothing fur-
ther. But, Sir, one will have to look
at the whole picture. I am not de-
fending the vested interests in the
country, or the landed interests. I
do not hold any brief for them.

SHRI P. RAMAMURTI: How are

you going to touch them?

SHRI U. K. LAKSHMANA GOW-
DA: They are in many spheres, not
only in the spheres of land and
industry. &

SHRI R. NARASIMHA REDDY:
Regarding vested interests, even the
previous Government had taken
certain measures, they brought about
land reforms and certain economic
measures also to bring down the
vested interests. But the major prob-
lem is: How are you going . . .

SHRI P. RAMAMURTI: May I
just point out that the wonderful
green revolution that the previous
Government had resorted tq has only
helped to strengthen the vested
interests in the rura] areas and im-
poverish the poor people—a fact ad-
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mitted by the Plarning Commission
itself? In the rural . reas there is the
upper strata as wel as there are
vast poorer sections. There are two
different stratas.

SHRI R. NARASIMHA REDDY:
Yes, it is the poorer sections whom 1
am thinking about, . am not talking
about the few landlo~ds. When I say
that 80 per cent o  the people are
poor, it is the poorer sections whom I
am talking about. Regarding the
landlords, I do agree that some of
them have taken acvantage of the
Green Revolution n.uch more than
the common people. But it does not
mean that we, the Janata Govern-
ment, will continue that policy. We
are going to see that uny further steps
for rural develo ment are not
snatched by the smal vested interests
that are still remaiiing. We are
firmly commitited to implement the
land reforms and the little vested
interestg will disappear affer the im-
slementation of the l: nd reforms. The
only panaceg that zre you offering
and which is not p-w to us is na-
tionalisation. Nationulise everything.
Nationalise the indusiries. Nationalise
Jhe lands.

SHRI P. RAMAMURTI: I never
jaid that. ‘

SHRI R. NARAHIMHA REDDY:
Chat is the meaning of your entire
peech. You said about the man-
aters. The man-eaters are there.
lhe man-eaters will have 1o be
ontrolled. What has happened in the
ither countries after the nationalisa-
ion of the industries’ The individual
nan-eaters have been replaced by the
ytate man-eaters +‘rho are bigger
nan-eaters. The Stat. man-eaters are
ontrolling the economy. The State
aan-eaters are controlling the indus-
ry. You know it. 7hat is not the
olution. The solutionn which we are
lacing before the nat'on is this. It is
ery clearly enunciated that we want
o develop the rursl sector. That

}
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means the poor people, (Interrup-
tions) Please listen. You will under-
stand. Don’t be anxious. This rural
sector comprises the small farmers,
the middle farmerg ang the landless
labourers. These are the main cate-
gories. The economic condition of
these categories has to be improved.
The basic problems that the country
is facing are poverty and unemploy-
ment. How are you going to solve
these  problems? As you know,
unemployment is rising at an
alarming rate  (Interruptions) I
am coming to that. Why are you in a
hurry? These problems will have to
be solved. These sectors will have
to be attended to. Mr. Ramamurti
says that small scale industries, in his
view, are only a temporary measure.
We entirely differ. Smal] scale in-
dustry is not a temporary measure.
1t has to be a permanent measure in
this country because if you deve-
lop only high technology and capital
intensive industries, you can never
solve the problem of unemployment
in this country. You are stil] think-
ing of the old methods of western
countries. These methods have
landed them into so many problems.
In this country where land is our
main resource and the people are our
main resources, we cannot imitate
those countries. We have learnt that
lesson after experience in varicus
other countries and after experience
in our own counfry. We must t

to see whether this budget is a
beginning in that direction. One
budget cannot solve the problems.

One budget cannot solve the unem.
ployment  problem. One budget
cannot Solve the entire problem of
poverty. But let us see whether this
budget makes a beginning in that
direction. If it makes a beginning in
that direction, let us welcome it. If
it does not make a beginning in that
direction, condempn it and criticige it.

Coming to this question of economle
policy, as I have said very clearly,
unlegs this new orientation is given,
unless your entire planning process,
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entire planning approach or basic
economic approach is geared towards
the development of the rural areas,
both industrially and agriculturally
and alsp socially and educationally,
and unlesg you develop these 80 per
cent of the people and area, India
can never develop. What happens to
the industry? Today there is stagna-
tion. You yourself said that there is
no purchasing power of the small
farmers, there ig no purchasing power
of the agricultural labourers, there is
no purchasing power of the Harijans
and all that. Have we to develop
their purchasing power or not is the
question. We will have to develop it,
and whether a beginning has been
made in this direction in this Budget
or not has to be seen. Now, take
certain facts into consideration. Let us
take only a few facts because We
need not go into all.

Sir, in this Budget, the allocation
for major and minor irrigation pro-
jects is Rs. 1,166 crores. For minor
irrigation projects, they have allocat-
ed Rs. 235 crores. I personally would
have preferred g little more for the
minor irrigation projects, I would
have preferred Rs. 500 crores for the
minor irrigation projects. I would re-
quest the hon. Finance Minister to re-
consider it because in thig country, Sir,
we have had plenty of major projects.
and the minor irrigation projects
had been neglected. Sir, if you go to
agricultural areas, all over the
country, you will find hundreds and
thousands of little tanks, hundreds
and thousands of little channels. All
these things have been neglected for
the past so many years. Well, Sir,
thig has to be taken up. And under
these projects, undey these small
tanks, under these small channels, it
is only the small farmers whp own
the land. So, development of these
things wil] help the small farmer.
Sir, the previous Government passed
land reform measures but we know
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what has been done in the States.
The implementation of these land re-
form measures has been entrusted to
the officials only and the corrupt offi-
cials have completely sabotaged the
land reforms. Now it is the duty of
the State Governments with the
direction from the Centre to see that
the land reforms are properly 1m.
plemented and nobody owns land
more than the ceiling prescribed. Sir,
in certain cases, in certain States,
there is no uniformity in these land
ceilings. Uniformity will have to be
brought about on the economic con-
sideration, and taking production also
into consideration. And if necessary
lang ceilings will have to be reduced.
I am for even reducing the land ceil~
ings in certain areas, and the excess
land has to be distributed. Sir, how
much land has been distributed so far?
In Andhra Pradesh, in such a big area
where there are landlords, what is
the excess land? The Government
gave us the statistics. It is only 4
lakh acres. How is it so little? It is
because of the sabotage by the offi-
cials. Sir, this aspect has to be look-
ed into, the interests of the small
farmers and the marginal farmers
will have to be looked into if the
green revolution or whatever you are
doing should not go to the landlords.

Sir, there is the small farmers deve-
lopment agency. The Finance Min.
ister has allocateq Rs. 115 crores for
it. In my view, even this iy not
enough. The allocation will have to
be increased for the small farmers
development agency. Sir, he has
said that the development of irriga-
tion potential will be about 3 million
hectares. In these three million hec-
tares we must see how much goes {o
which sector. The penefit will have
to accrue to the small peasants, to
the middle peasants and fo the land-
less labourers. They will be benefited
only if you increase the allotment to
the small farmers development
agency. It is very important. Other-
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wise, much of it will be taken away
by the top sections.

SHRI RAMAMURTI:
of his indebtedness.

Relieve him

SHRI R. NAT ASIMHA REDDY:
Moratorium has been declared in
some States. Loans up to Rs. 1000
have been canceled.

SHRI N. G. RANGA (Aundhry Pra-
desh): They wvere cancelled in
Andhra Pradesh by an ordinance,
followed by a leg.slation.

SHRI R. NARASIMHA REDDY:
Therefore, Sir, the small farmers
development agercy is one of the
most important aspects of our entire

rural plarning. Now, please
3 PM, see one more aspect of it.
The Finance Minisier in his speech has
said that a massive dairy develop-
ment programme vrill be taken up. He
has said that but he has not given
details of the programme. He has said
that Rs. 500 crores is proposed to be
allotted for 3 massive dairy develop-
ment programme, Sir, if thig is pro-
perly implemented, it is bound to
help the landless villagers and the
Poor people in tle villages. If each
of them is proviced with a facility
of having a small 1airy, with four or
five milch cattle, his economy will
improve, his purchasing power will
improve, That is where development
has to be done. This particular prog-
ramme of dairy derelopment is really
a very revolutionary step taking into
consideration the ¢conomic backward-
ness of the poor people in villages.

Now, Sir, the present Budget pro-
poses to allot Rs. 160 crores for rural
water supply and about Rs. 150 crores
for rural roads. Today Wwe gg to
villages. What is the condition of
roads there? What ig the condition of
roads 30 years after independence?
In the course of the recent elections
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all of us would have gone—if we had
not gone before, we were forced to
go now—and seen what was the con-
dition of these roads? The roads are
not absolutely there. Even ipn a jeep
you cannot approach these villages.

How can these villages develop
without proper communijcation facili-
ties? So, ©proper communication

facilities to each and every nook and
corner of the country is essential. In
many areas, especially poorer areas
like Rayalseema and such other areas,
there will be one revenue village but
with that one revenue village there
will be some 30 to 50 small hamlets
connected.  All these hamlets will
have to be connected with a road and
if there are just one or two houses,
they will have to be regrouped and a
proper road system will have to be
developed. Sir, even here, I would
request the Finance Minister to see if
this particular allotment can be in-
creased, ie., towards rural water
supply and rural roads.

SHRI SHYAM LAL YADAYV
(Uttar Pradesh): But the money is in
short supply.

SHRI R. NARASIMHA REDDY:
Then comes the most important input,
both of industry and of agriculture,
and that is electricity. Sir, for elec-
tricity this Budget has jallotted
Rs. 2,217 crores and for rural electri-
fication Rs. 297 crores have been pro-
vided. This is the allotment.

SHRI SHYAM LAL YADAYV: Very
meagre. . . -

SHR1 R. NARASIMHA REDDY:
Considering the overall picture of the-
Budget, I would say that the allot-
ment is satisfactory. I would have
preferred more but nevertheless it is
a satisfactory allotment, (Time bell
rings). Even here, I would request
the Finance Minister to seg if the
allotment for rural electrification
which is Rs. 297 crores, can be in-
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creased. It is very necessary when
you say that rural development is the
basic strategy and you will have to
increase these allotments. Otherwise
what we say will not be (ranslated
into deeds.

Shri Ramamurti’s main point was
what is the different strategy that
you are adopting, what is the differ-
ent approach that you are adopting;
it is the same Congress strategy. I
have to tell him that if he refuses to
see  the different strategy, If
he refuses to see the different ap-
proach, that is a different matter, but
there is a basic difference in the
strategy, there is a basic difference in
the approach because there 1s a basic
difference in  understanding the
economic situation prevailing in the
country. We are today reversing the
whole thing. That does not mean, as
somebody has alleged, that we are
going to neglect the industry, that we
are going to neglect heavy industry.
which is already there in"the country.
But even the industry which is exist-
ing in the country, if it has to be
saved from stagnhation, it can be
done only by developing the rural
sector where the purchasing power of
the millions of poor people will have
to be increased. Awngd then the basic
strategy of the Janata Party and this
Budget, in my view, is a step in that
-direction, It may not be a com-
pletely satisfactory step and, as I said,
one Budget alone cannot dg miracles.
If it is a step in the right direction,
we welcome it and in my view, it is
a step in the right direction and I
welcome it.

At the same time, T wil] also have
to say something about my mis-
givings. When we look at the taxa-
tion policy, we find that the indirect
taxes amount to Rs. 500 crores; the
direct taxes amount to Rs. 26 crores
and the compulsory deposity come to
about Rs. 25 crores, Sir, this is some-
thing alarming. In any country, in-
-direct taxes are bound to affect the
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common people, the consumer. As
Mr. Viren J. Shah saig yesterday,
Rs. 500 crores of indirect taxes levied
by duties and by increase in duties
on almost al] the consumer goods,
will result in a burden of Rs. 1500
crores on the people. According to
the taxation policy, those who ecan
pay, should be taxed. When we have
such a blanket duty, how can you say
that you have taxed only those who
can pay? It falls on all, and the ma-
jority in the country are not able to
pay. So, you have gone agamst the
very principle enunciated, by naving
a sort of blanket tax of this nature.
You have increased the duty on
electricity; you have increased the
duty on coal ang then there is a
special duty. Hon. Members have al-
ready referred fo these things. The
Finance Minister assureg us that in
spite of all this, there is a deficit of
Rs. 1050 crores. This is over .and
above the last year’s deficit of Rs. 975
crores. This is something alarming.

Sir, T must say honestly that I

cannot share the optimism of the
Finance Minister that these duties
and this deficit financing will not

create an inflationary trend in the
country. I cannot share that optim-
ism. So, this aspect will have to be
seriously considered and it has to be
explained how this does not result in
any inflationary tendency. He said in
his speech that this is a bold step. I
congratulate him for taking a bold
step but I want to caution him to see
whether it is going to be a risky step
also. Therefore, let him look into
this aspect of the matter.

Sir, finally, I would like to say one
particular thing regarding the imple-
mentation. He said in his speech on
the planning that there are going to
be block development plans. In the
Resolution that I moved here regard-
ing the Plan, T emphasised the need
for having planning from the bottom,
planning from below. You will have
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to have not only a planning strategy
from the block level but its impie-
mentation also from the block level;
otherwise the money that goes mnto it,
will pe g waste. It is the State Gov-
ernment that wiil have to do most of
it for the rura’ development prog-
rammes. As th ngg stand, if a part
of it is wasted or if a considerable
amount of it is wasted or frittered
away and we do not develop the pro-
duction potentia/, then this also will
result in an infla jonary trend. So, this
aspect of implen.entation will have to
be seriously looled into.

Finally, I would suggest only one
point. I do not know why it did not
occur to the Finance Minister and to
the Government And that is about
rural housing. There are three needs
of the poor peonle. One is the cloth.
You will have to supply cloth at
reasonable pric:s. The second need
is the food, anc the third one ig the
housing. Millio is of people live only
in huts. They ‘o not live in flats or
palatial buildirgs. Evep to have a
decent hut, the poor villager does not
have money. Sir, the Government
should have corsidered this aspect of
rural housing scheme. Under the 20-
point programme, the previous Gov-
ernment had given two cents of land
to the Harijan . This has not been
given to all {the people, This has
been given onl: to some people. This
is not enough. I would suggest that
you should giv:: at least five cents so
that a persop vill be able to have his
milch cattle, Fis goat and his other
small implemnts. Therefore, five
centg of land should be given to all
the landless pcor.

The Centra Government should
also evolve g scheme, a rural housing
scheme for the poor. Under this
scheme each of these people should
be given at least Rs. 500 by way of
interest-free loan. If you sanction
Rs. 50 crores under this head, you
will be able to have nearly a lakh of
hutments in this country. You will
be able to d¢ this in the first year

[,
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itself. This would be a great thing
done to the rural poor because they
have ng house to live in. Why don’t
you do that? All your housing prog-
rammes are in the cities and in the
urban areas. Why don’t you think of
a rural housing programme for these
poor people and allot Rs. 50 crores
for the same? JOU

*SHRI B. V. ABDULLA XOYA
(Kerala); Mr. Deputy Chairman, Sir,
this is for the first time I am speak-
ing i'a Malayalam during the last ten
yvears of my membership of this
House. First of all what prompted
me to gpeak in Malayalam today is the
fondness for Hindi of some of my
friends in Janata Party which has
reacheq its climax. When people like
mea belonging to small parties speak
here, it is not getting due attention
at all. That is why 1 have chosen to
speak in Malayalam today. I do not
have any feeling that I stand to lose
in any way by speaking in Malavalam
either,

Now speaking about the Budget my
fecling is that for many reasons this
Budget cannot be treated as z Janata
budget at all. As a result of the hike
in excise levy from 2 to 5 per cent
excise revenue hag risen to Rs. 499
crores. Excise duty on electricity
has been raised by 2 paise per kw
earning a net amount of Rupees 145
crores, excise duty ranging from Rs. 5
to Rs. 10 and 2 per cent tax on land-
ed property not includeq in the
Schedul, are all, although indirect
taxes, going to adversely affect the
commoy, man. When production goes
up the cost of living alsg will go up.
In other words contrary to the pro-
claimeq objectives of the Janaty Party,
this pudget containg many things
which may ultimately curtail the em-
plovment opportunity. Moreover, it
will create inflationary pressures also..

Sir, I have to very regretfully state
that there is mothing in this budget

*English translatipn of the speech
delivered in Malayalam.
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to cheer up a persop like me coming
from a problem state like Kerala.
Instead of studying the problemg of
traditional industrieg of Kerala like
Cashewnut, Coir, handloom and find-
ing solutions, our government has
created more difficulties and obstacles
for them. That is what I have to
say when 1 go through this budget.
The Kerala Government and all the
Political Parties in Keralg had unani-
mously demanded that the Coir In-
dustry should not be mechanised. But
licence hag been granted to a private
Industrialist contrary to the declared
policy amd this has resulted in en-
couraging mechanisation of this In-
dustry. Similarly the State Govern-
‘ment hag been demanding the setting
up of Silent. Valley Hydro-electric
Project for a long time. Now, we
understand that the Planning Com.
wmission is standing in the way of giv-
ing approval to that project.

Recently a new policy has been
deviseq by the Central Government
for the distribution of imported
cashewnut. As a result of that policy
80 per cent of the industries in the
field are facing difficulties and lakhs
of people are going to face the pros-
pects of unemployment,

Similarly as a result of thg giving
of licence to big capitalists and vested
interest for using mechanised boats
for fishing, lakhs of poor fishermep in
the coastal area are likely to lose
their livelihood. If small people
were given licenses that could have
been tolerated, But on the contrary
they are giving licenses to big indus.
tries like the Indian Tobacco Com-
Pany for fishing in the coastal areas.
This is alsp one issue which is troubl-
ing the Staty of Kerala.

Consequent on the recent amend.
ment tp the gales Tax Act, the State
Government is going to lose Rs. 23
crores. When they lose such a huge
amount the Central Government
should have given something by way
0f compeunsation, Similarly as a re-
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sult of the hike in the duty on elec-
iricity the State Government will
lose Rs. 7 crores. Thus the State
Government will have to bear a total
loss of Rs. 30 crores. How the state
can bear such a huge loss is some.
thing which we have to ponder over,

Now there are some other thiags
which stand out 45 @ monumen; of
the neglect shown by the Central
Government to the State Government.
The Cochin-Alleppy railway line is
one such neglected issue. Surveys
were conducted in thig regard and
the Government was satisfied that it
would be a profitable project. But for
some reasons the Planning Commis-
sion @id not approve of this Project.
The entire money invested for this
project could have been recovered in
5 or 6 years, And this railway line
would have solved many problems of
the State. If the loss on account of
the amendment to the Sales Tax Act
ig Rs. 23 crores, the enhanced duty
on electricity would cause a loss of
Rs. 8 crores.

Another thing which 1 woulg like
to mention is about the demang for
an aerodrome in Kozhikode, About
80 per cent of the people going for

" employment to Gulf Countries are

from the North Kerala. Many com-
mercial and industrial associations and
organisationg had been making this
demand for the last 30 years. The
people gnd all the Political Parties
were also making this demand.

My friend, the Hon. Minister who
is a Keralite is here, I am very
happy that he is also here,

SHRI SHYAM LAL YADAV: He
comes from another state not Kerala,

SHRI B. V. ABDULLA XOYA: But
he has got sympathy, he has not for-
gotten the language, Sir, the people
of this region under the leadership
of the most revered Shri XK. P.
Kesava Menon have been demanding
the setting up of this aerodrome for a
number of years. The entire people
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of northern Kerala wanted this gero-
drome which wa; approved by the
Civil Aviation Department also. Long
ago when Dr. Karan Singh wag the
Minister of Aviatiyn he had agreed to
this demang on tie floor of the Par.
liament, The present Minister Shri
Kaushik also whe, he visited Kerala
had promised tg tike up the work on
this aerodrome. :Ie had also promis-
ed that necessary fundg will pe ear-
marked for this purpose iy this year’s
budget. In spite ¢f all thgt the mat-
ter is not making any progress. On
the comtrary they have now come out
with the plea tha' the Planning Com-
mission is standirg in the way and
al} that, Now what I have to request
to my friend th, hon. Minister who
hails from Keral; ang his colleagues
that by doing tkmgs like this one
after another the.. should not make
the entire peoplt of Kerala hostile
to the Janata Government.

Now one or tvwo small matters I
have to mention here. 1 had smen-
tioned it in my last year’s speech
also, That speech was in English.
Sir, there is an important road in
Kozhikode town Lhough small. That
road is not running straight. The
reasong for that s that the customs
department has gz small piece of land
there with gn arsa of 3 cents. The
customs department is not using that
lang for any purpose, If this land
is given to the Kozhikode Corpora-
tion this roag cip be straightened.
For the 1ast sever years the Corpora-
tion has been a king for this land.
But the customs department i not
parting with it. I hope the Finance
Minister will be able to understand
this problem and make the Customs
Department part yith this small piece
of land so that tie Corporation can
straighten this iriportant road and
that will help reduce the number of
accidents which take place there
every year,

Similarly there ig a Public Maidan
whieh was being used by the Military
during the British regime. That land
also is not being used. In Kozhi-
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kode there is not enough land for
Schop] Children to play. Therefore,
this land should be given for making
use as a play ground,

Another thing I would like to men-
tion is about the Beypore Port. This
Fort has been included in the cate-
gory of ports which are to be geve-
loped by the Central Government.
Once an amount of Rs. 1 crore was
sanctioneg for this port, Thereafter
we have not heard anything about
that. This port had trade relations
with the Gulf Countries even 2 or 3
thousands yearg ago. When I visited
Kuwaif, I happened to see boats made
in Beypore in thosg days which they
have preserved as their state em-
lem. But as a result of the neglect
shown to this port of historic impor-
tance for centuries, even small boats
cannot enter that port today,

Another thing is gbout the difficul-
ties faced by tetas of thousands of
people who want to go out on search
of employment to Gulf Countries etc,,
which has already been mentioned
here by my friends. The Labour Mi-
nister of Kerala Shri Oommon Chandy
had taken up this issue with the Mi-
nistey for External Affairs. After the
Visy and Passport are ready, simply
on some technica] grounds hundreds
of people are prevented iIrom going
abroad,

Sir, before concluding my speech
I want to say something about the
plight of the Muslims which consti-
tute about 12 per cent of the popula-
tion. This 12 per cent is about 8
crores of the population. Their plight
is becoming increasingly emiserable
dav by day. They have no represen-
tation in the Police, Military, Post
ang Telegraphs, FEducation  Civil
Aviation, Railway, Health, Banks, and
also in the Central gecretariat, Their
representation in these services is
even less than 1 per cent. This is
not an honour to any government.
The Muslim community never agitat-
ed on this issue. We have only rais.
ed this matter in the State Assem-
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blies and the Parliament, Now a
Minority Commission has been ap-
pointed. If we wanted tg feel that
the heavy amount which we will pe
spending oy this Commission has
been properly used thep a proper
atmosphere should be created in
which this community should not feel
any sense of isolation. I do Mot say
that they are being delibrately kept
away from the services. If there is
any sincerity in their utterances the
Janata Government should do all that
they can do for this purpose, So that
the Muslim Community may feel a
sense of security and participation.

Before concluding my speech I
would like to mention one thing more
which ig troubling the minority com-
- munities )jke the Muslim Communiiy.
I especially invite the attention of the
Home Minister. We have absolutely
mo objection to the R.S.S. which
claims itself to be a cultural organi-
sation to indulge in any legitimate
activities, What we are worried about
is what for they are doing this armed
exercises, In colleges and Schools
and religious place like temples,
small children are being trained to
use lathig and sticks. 1f the Muslims,
Christians anq the Harijans give
similar training to their Children also
what will be the plight of this coun-
try. Recently in a conferene of an
organisation called Vidyarthy Pari-
shad the students attacked those who
disagreed with them on some matters
with knives, lathis and swords. If
this is the trend I do not know where
all these things will lead the country.
We know that this sort of training ig
not sufficient to face any foreign
aggression.  Therefore, this armed
exercise given to the Chi'dren should
immediately stopped. Otherwise, I
would like to take this opportumity
to warn thig government that other
communities algg will be compelled
to resort to this sort of training lor
their children as well, Therefore, the
training given to children in pubiic
schools and temples should imme.
diately ke stopped. I do not want
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to hurt the feelings of my friends.
If a particular community tries to
arm itself with such para-military
training it will only create division
among major communities and this
will naturally lead to mutual suspi-
cion and hatred. Sir, with these re-
marks I conclude my speech,

SHR1 V. B. RAJU (Andhra Pra-
desh): Mr. Deputy Chairman, Sir,
this is the secong Budget by ihe
present Government and againsy the
background of expectations which
were roused by the party in Govern-
ment, the projections made, the pro-
posals suggested and also the pro-
grammeg thought about are very d.s-
appointing to every section of society,

(The Vice-Chairman (Shri Shyam
Lal Yadav) in the Chair.]
Sir, what is it that the present

Government is committed to? Tt is
not sufficient that we use some high-
sounding phraseology, particularly
for votecatching or to  distinguish
ourselves from others, Those times
bkave gone, when people couly be
fooled by words. The Janata Party
which is now o power has besn
talking about Gandhian socialism,
What does it mean? How is the
thought reflected or translated into
action? Through what programmecs?
Now, is ths DBudget merely an
accounting exercise or, apart from
collecting revenues, hag the Govern-
ment glso in mind the point of aiming
at distributive justice through taxa-
tion or through other fiscal measures?

Mr, Ramamurti, our respected col-
league, had spoken for nearly 50
minutes. He hag analysed and expos-
eg the fallacies of this Government.
I am happy that the disillusionment
which already started elsewhere is
now finding expression from the
CPI(M) also which Thappens fo
be g friend in the journey with them.
He has combined realism with idea-
lism and said that at the moment the
party does not talk about socialism or
that it should now and here be actu-
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lly established, TIg that extent he is
a realist,

SHRI P. K. KUNJACHEN
(Kerala): The Fascist forces are still
there.

SHRI V. B, R.\JU: I am not cri-
ticising him; ] :m appreciating his
approach. I hop:' the CPI(M) would
realise furthey tnat their journey in
the great march ¢long with the Janatg
Party is only to the detriment of the
high philosophy tnat all the democra-
tic forces have b:en holding dear to
themselves.

Now, does this Budget project any
thinking behind the Government?
What does it want to achieve in this
country? It ig n t enough to deride
or denigrate the predecessor Gov.
ernment gnd try o cash upon it. You
can do it for a while—and only for
once, You have « one it for 11 months
saying that you had a legacy which
was g drag on :ou, that you were
handed over and ecohomy which did
not permit you ary manoeuvre. What-
ever could be said as an excuse, you
had said. It will be counter-produc-
tive in futurg if the Janata Party be-
lieves that it is going to pay them in
political terms. | am just represent.
ing to them tha these tactics have
only a limiteq apylication. Now, com-
tng to the realitizg or the facts, the
Congress Governinent handed over
power peacefully giving the new
Government thre, great assets to
start with: increased foreign exchange
reserves, foodgrain reserves gnd bank
finaaces, In the earlier decade, the
absence of foodgraing to feed the
millions of the ¢ountry and the ab-
sence of foreign exchange reserves
or foreign excharge facilities for im.
porting machines or raw materials
which were not available for the de-
velopment of the economy of  this
country were tht two great cons-
traintg for accelerated development
But this Governrient has been quite
lucky and fortur.ate that its prede-
cessor Government handed over the<~
things. But we are So disappointed

4
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with the Finance Minister, and the
Finance Ministry for that matter.
They do not know how to use them.
It will be so interesting to take no.e
of a particular slogan. Ag you will
all remember, in 1974-75, the battle
cry was: “Export or perish.” . So
much was done for exporting things
At that time, it was said that if we did
not export, we caanot develop. Now,
from that slogan where have we
come to, under the Janats Govern-
ment? “Import or suffer” If you do
not import, you are bounqg to suffer.
Now, in so short a period, a period
of three or four years, how has the
pendulum swung from ope extreme
to the other? What does it mean? Why
is it happening? Have gll our ex-
port earnings which resulted in a sur-
plus of foreign exchange reserves, or
the remittanceg sent by the Indian
nationals working abroad to this
country, or the aid given by the de-
veloped countries, become a drag on
us? Has jt become a frightening fac-
tor? It is al] because of the imeffi-
ciency of this Government not to
make uSe of these valuable assets,
useful assets, handed over to them.

The Finance Minister, in hig ear-
lier Budget speech, said that he was
drawing upon these reserves to the
extent of Rs. 800 crores to meet the
Budget requirements, but now jn his
speech he says he is unable to do it.
Let this Government take the help
of 'more informed elements or forces
which could really help this Gov-
ernment in discharging its functions
correctly,

Now, what is it that is before us as
“the gtate of the economy”? There
hag been, as is claimed, in 1977.78,
i.e. the current year, an agricultural
growth of 7 per cent. This agricul-
tural growth or increased produc.
tion in agriculture even til] this day
iz conditioned by the south-west mon-
soon and our Kkharif crop. Though
our scientistg have helped us to make
best use of nature’s bounty by scien-
tific cultivation, by improved seeds,
by application of fertilizers, yet the
major contributing factor is the mon-
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soon, Earlier it was so and even how
it continues to be so. Now let us not
gloat over the agricultural production
tuo much. The main thing js the in-
dustrial production. There hag been
a decline. In the earlier year there
was an increase of 10 per cent in
production, From the 10 per cent
growth, it came to 5.2 per cent as
has beepn claimed in the Economic
Survey. Why? Again we have some
scapegoats. We always go in search
of scapegoatgs ang wWe use those terms
without meaning anything, There
has not been much investment.
There haye been certain constraints
like power shortage. I am happy that
the Economic Survey admits disturb.
ed industrial relations also. The
number of man dayg lost ig much
bigger than earlier. [t might be a
cumulative effect, But these are not
new things for us. Shortage of
power is not a new thing to us. At
the same time it has been admitted
that there is desnand recession, Just
now Mr. Ramamurti pointed out that
the per capita availability of
certain essential supplies—he read
about only cotton cloth; there are
man-made fibres also, The total
availability was about 16.8 metres in
1964. In 1976-77 it was only 12.8
metres. It is 4 metres less. The
population is increasing but the pro-
duction is stagnant. Why? Ig it be-
cause we do not have the capacity
to produce? The cotton textile indus-
try is one of our major industries.
1 think industry_-wise the highest
number of workers are employed in
thig industry. There is no purchas-
ing power. It is not that we have
been clothed sufficiently and reached
a saturation point. I do not know
the exact figure. In some of the
countries the per capita consumption
is round about 50 metres. It is not
that everybody is clothed sufficiently
in this country, nor that we do not
have the capacity to produce and
nor that we do not know the tech-
niques of production. Whv? No
purchasitig power,

I am fiappy that there is 5 bias in
favour of transfering resources to the
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rural areas. But this is nothing new.
Ad mauseam repeating it does not
make 1t new. Even thg earlier Gov-
ernments had been talking about it.
And what 15 the new thing that this
Budget hag presented for the rural
development? They talk about irriga-
tion or lang development or rural
comsnunications, They are ‘nothing
new. Every plan has provided for
them. It is actually a question of
more or less in terms of financial out-
lays. 8o, what has to be examined
today is how to increase the pur-
chasing power of the masses. Defini-
tely this idea of distributive or re-
distributive justice should be in the
forefront of our mimds, TUnlesg it is
done, even If you provide for 20,000
crores of rupees, what ig the guaran-
tee that it will trickle down, filter
down to these poor-hungry millions
What is your approach to institu-
tiona] change? These things are not
placed before us today. It is only a
Budget of anm accounting exercise to
make both ends meet and to mobilise
revenue.

I think the Janata Party had not
had the time to think about the eco-
noemy of the country because all these
eleven, months the Party members
were more preoccupied in consolida-
tion of political power, elections and
other things. But these things gare
over now, Let them talk about eco-
nomics now. In this Budget, there
seems to be 5 deliberate deviation
from the nationally accepted policy
that th, resources, the savings of this
country, should be so chantelised that
they would be available for invest.
ment in priority sectors. For this
purpose, we nationalised the banking
organisation and we encouraged de-
posit mobilisation, so that the Gov-
ernmeni could lay hands on those re-
sources and apply them to the priority
sectors ang to the weaker sections of
the societv. T think if vou carefully
examine these Budget proposals. vyou
wiil find that there is a deliberate
attempt to deviate from this policy
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and compel the sm]] savers to go in
for deposits in cosipanies and for
equity in the privai, corporate sector.
Now certain coace sions which have
been; given do delil.erately attempt to
scale down or bring down the term
depositg in the baiks, What does
this reduction in tf interest rate on
deposits mean? Y.sterday the Fi-
nance Minister wa: answering Qques-
tions here. I woulc like the Finance
Minister to tell us--during Question
Hour we could not get full informa-
tion—what the poliy is behing this.
The interest rates .n term deposits
from 91 days yp to three years have
not been changed; they continue as
before. But the interest rate for de-
posity from three t» five years has
been reduced from 8 per cent to T}
per cent, and the interest rate for
deposits above five years has been
reduced from 10 pir cent to 9 per
cent. What does it mean? Do they
not want long-term deposits? I tried
to talk to economi:ts and even cer-

tain administrators ag to what the
policy is, Sir, we are very much
afraid that the term deposits in the
banks may go down. What has
happeney evep in this year? The in-
crease in term denosits with the

banks has been Rs. 2,172 crores this
year as compared t., Rs. 2,374 crores
in the same periog last year. So,
even this year they ave come down.
Sir, thig is a very de¢ngerous situation.
The party to which I belong cannot
gubscribe to this. N»ow, through bank
nationalisation, throtigh the policy of
attracting deposits f-rm smal] savers
in this country and through many
other instruments, wo have been able
to establish that in *his country the
savings are sufficient Today it is not
a question of lack of savings, I think
the Economic Survey also admits this.
It is 5 question of siortfall in invest-
ment. The savings are there. The
foodgrains stock worth more than
Rs, 2,000 crores, what are they if they
are not savings? The foreign ex-
change reserve of Es. 4,000 crores
which we hold is soniething like lend-
ing our resources tc gther countries.
They are savings. Ang the bank de-

b
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posits are savings.
not about savings, They are avail-
able. But they must be invested in
sectors which have got a priority.
That is the basic question.

The complaint is

Now, let ug keep politics aside. Let
ug come to the objectives first. And
all these objectives gre national ob-
jectives, pot party objectives. In
the last 30 yearg of Congress rule,
many of the things have been na-
tional objectives and not partisan ob-
jectives. Of course, in the short time
that is available I may not be able to
go into the details. But I would
only plead, and very earnestly plead,
with the Governmment and with the
Finance Minister to rethink and to
revise the policies. Now, there ig a
big credibility gap between the pre-
cept and the practice, between the
promis, ang the performance, What
is it that the Janata Government said
a year ago? No deficit financing. In
the Budget proposals there is one
smal] item—capital gains tax., In
eight months you have changed it. If
the capital proceeds are deposited in

the bank, as a terem deposit, they
were not attracting the tax. Now
you withdraw it. And you say the

concessions wil] be available if they
invest in the equities of new compa-
nies. 1 do not know which man is
going to take the risk of investing in
companies without knowing the head
or tail of those compatnies. The peo-
ple all over the country particularly
do not know about the corporate acti-
vity. They do not know what type
of companie; these are. Supposing
there is a cormpany being promoted
for manufacture of cosmetics, and
vou sav, if we purchase shares of
that company, then wg get the con.
cession, What has happened to the
concept of priority? I am afraid
again 5 clandestine activity will come
up. The people have begun to feel
that the Janata Government has no
mind of its own. What it doeg today,
one is not sure whether it is going
to stick tn it tomorrow. Ng doubt,
there is this Jack of investment.
There is no investment. Why are
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savings not put intg investment? The
people do not know the mind of the
Janata Party about its pattern of in-
dustrialisation. The Janata Party
has brought about a caste system in
industrialisation, What A produces,
B shall not produce. And what B

produces, C shall not produce. What
is this? Doeg it happen anywhere
else in the world? About employ-

ment requirement, for the purpose of
promoting small industry, for en-
couraging cottage industry, for the
past 30 years we have been drawing
up programmes, we have been talk-
ing about them. Labour intensive
programme is not a new thing. 1In
fact, almost in every district in India
there ig ap industrial estate for small
industrial units; there is a very big
sector of handloom industry which
is almost a cottage industry and which
wag getting all encouragement, Why
denigrate large scale industry? You
talk of agricultural development as
though agriculture prospers on its

own without industrial support. You
want to denv the rural areas the
benefit of science and technology.

You want them to continue to live in
the bullock-cart age. Why do you
make it a controversy? If you are
going to provide for emall Industry
do it. Who ig coming in the way?
Why do you say that Pandit Nehru
had given a wrong lead to this coun-
try? Why are you denigrating his
image? Why do you bring in poli-
tics here. In fact, in 1965, not today,
1 was touring Czechoslovgkia.
Czechoslovakia was reputeqd for its
development of small industries. In
fact, at that time the per capita ex-
port was the highest in the world. JI
discussed with themt about develop-
ing small industrv. Their experts
tolg me, if a small industrial unit
wants tp, enter a consumer sector,
if it wants to take up consumer acti-
vity or produce consumer goods. then
it must he more sophisticated. be.
rause it has ont tn compnete with the
large industrv. What con heact ha done
he a small industry is it can he an an-
cillary to a large-scale consumer in-
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dustry, at the best, Particularly in
handicrafts wherg hand alone can do
things, it can be a small unit, but not
in consumer products where the

large.scale units can produce at a
lower cost ...

200

THE MINISTER OF COMMUNI-
CATIONgs (SHRI BRIJ LAL
VERMA): Your past policies have
eliminated the village industries.

DR. V. B. SINGH (Uttar Pradesh):
The Censug shows the opposite,

SHRI V. B. RAJU: In fact we did
nothing in that direction. The point
is that I do not want to enter into
an argument. 1 am only pointing out
the truth. Do support small indus-
tries. There should be decentralisa-
tion, It is necessary. But the ques-
tion is what product should be taken
up by small industrial unit and what
should not be taken up. It is not
a question of the size of the unit. I
know something about this. Not to-

day. I knew it earlier also. Possibly
you are on the Ministerial benches
today. I was there in 1950 angd I

handled this then. I will request the
Janata Party leaders to learn to take
other Party leaders into confidence.
This is a national question. It is
not a partisan question. We are for
small industry. I will take you to the
industrial estates in various States.
What is their fate? Many such units
came up only because of imported
raw materials at that time. We have
made a survey about it. Therefore,
let us not have any rigid view about
it. Let us not develop a climate
which will prevent investment. Who
will invest in such units without
knowing whether the Government is
going to support them or not? Nobody
would take risk. You do not take risk
with your money if it is hard-earned
money. How do you expect people
to subscribe to equity capital of a
new company? I think the Finance
Minister has applieg both his feet
simultaneously—one foot on the
accelerator and the other one on the
brake. He is pressing both simulta-
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neously. The car dies not move, but
only makes noise. Now he is prepar-
ed. to part with gold also. For one
year he can do th:t. The next year

you have to mortgags the Janaty Party.

This is not the wa., of doing things.
You should not scare away investors.
On the one side yo : say there is no
investment. On th: other side, you
take to such taxatimn measure which
actually discourage investment and
prevent savings. <{ou read and re-
read these proposal:. They are SO
contradictory that they do not reveal
any policy. I do rot want to make
a criticism for the purpose of criti-
cism. I am only trying to under-
stand the king of cc-operation you
expect from us on this Budget. This
taxation is a very crude operation of
the Finance Minister. The method
he has employed is to simply apply
the percentage with ut any regard to

the recommendation of the Jha
Committee, that firs' of all the tax
structure should »e rationalised.

Without doing it, ycu apply uniform
percentage. This is a common man’s
Budget in the sense that it has hit
every common man. Your own Party
people will not like it, if I talk to
them privately. Thi: 1s such a horri-
fying Budget. What is it that it has
brought to us? It has brought to us

huge deficit and rigorous taxation.
This Budget we canr ot support This
is anti-national, I w1l say, in the

sense that it will retard the economy
of the country and put the block
back as far as the n1ation’s progress
is concerned. One day you will e
condemned for retarcding this nation’s
progress. There is rot a word abou.t
urban unemploymen|. What is it
that is happening in Patna? We have

been discussing it thi: morning. Un-
fortunately it has assumed a cast'e
colour, But beneath that, there is

the problem of unemployment. It
has happened in Patna. But tomor-
row it will happen in every city of

India. I may tell you that.
tPM. This is actually the thing.

There is no word about the
inemployment in the urban areas and
no programme for it.
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SHRI V. B. RAJU: They only say
that the block development program-
mes will actually bring the heaven
here but they  make only a token
grant for that, for area development.
How are you going to tackle the pro-
blem of ryraj unemployment? How
do you go about jt? You have done
nothing. Already, eleven monthg have
elapsed. Therefore, Sir, these are all
dangerous things. No word about dis-
parities, eithep about income dispari-
ties or about the regional disparities.
Nothing about them. So, it is simply
an accountant’s Budget, who has
worked on some figures and who hag
bresented it to ug saying that there
will be a deficit of Rs. 1,050 crores.
So, Sir, I thank you for the time you
have given me and I woulg only say
that I hope that the experts in the
Janata Party  ang in the Finance
Ministry will re-think on this and
revise their attitude. Thank you, Sir.

SHRI N. G. RANGA: Sir, I am in
general agreement with the criticisms
that have been Mmade against thig
Budget. At the same time, we must
also look at it from an  ideological
point of view. 1 am neither for State
industries nor for public sector
industries nor for monopolies. I find
myself in agreement with my friend,
Shri Ranbir Singh, and another friend
who spoke from there yesterday as
well as Mr. Narasimha Reddy today,
and I find myself in the position of a
centrist.  Sir, for a very long time,
I have been pleading for priority to
be given in our planning to the rural
interests and the rural people. who
are known as the ruralites. So little
has been done for them. At long last,
Sir, this Government has come for-
ward with their support for this con-
ception of rural priorities. But,
20 years ago, I think about 25 years
ago, I published g brochure called
“Planning and the Peasant”, After-
wards, there was another book by
me, “The Credo of the World Peas-
antry”. In both of them, 1 pleaded
against Jawaharlal Nehru’s priorities

at that time and in favour of giving
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priority to the peasant agricultural
workers, self-employed masses in
the country and the rural India as a
whole and its people. Planning meant
fixation of priorities froyn time  to
time, and, therefore, we cannot blame
Jawaharlal Nehru for having given
priority at that time to the develop-
ment of heavy industries and medium-
scale industries. They are also need-
ed. Even at that time, as my friend,
Mr. Raju, has just now stated, impor-
tance was given, but not enough im-
portance was given, to the develop-
ment of the cottage industries and
the handloom industry and also the
handicraft industries, the small-scale
and the medium-scale industries.
But it was not enough. Some pro-
vision wag made even at that time
for the rural development and for the
agricultural workers, peasants, tribal
people, etc,, but not enough. At that
time, the highest possible priority was
given to these big industries which
would help the urban people and the
urban interests. My honourable
friend has drawn attention to  the
absence of any provision for tackling
the urban unemployment. It is true.
But, all this time, attention was being
paid to those people and to the extent
it was paid at all, it was good. But
no attention was paid to the problem
of rural ynemployment and unemp-
loyment that was growing from time
to time in all our villages. So, it is
a matter of priorities. Today, a hew
sat of priorities has come to be accep-
ted. It has also come to be imple-
mented by this new Government. It
does not mean that they are opposed
to State enterprises or jarge indus-
tries or science and technology and
industries based upon them. Just as
in those days cottage industries and
rural industries were also given some

place in the planning, today .also
some place is given to these blgger
industries, which had their prime

years.

days during the last 25 or 30
It is pot necessary to condemn any-
one in the manner in which the Home
Minister has done it. it was very un-

wise of him to have done .
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What is the use of condemning

Pt. Jawaharlal Nehru or anybody

else? At that time we condemned
the British Government in the Cen-
tral Assembly for their failure to
develop large-scale industries and
making us dependent upon the rest of
the world for imports of even ball
bearirigs, Therefore that develop-
ment was needed. But not enough
attention was paid to the rural inter-
ests, the rural people and the rural
industries. So I had my quarrel with
Pt. Jawaharlal Nehru, whereas my
hon. friendg at that time were quite
comfortable in their ministeria! posi-
tions. I had the courage, I had the
necessity, to differ from my olg friend
and reveredq leader, Pt. Jawaharlal
Nehru. I parteq company with him
and went into the wilderness but
afterwards 1 found my own political
allies headed by no less a man than
Rajaji and we founded the swatantra
Party ang then fought for the kind of
priorities to which this Government is
paying some attention.

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BAR-
KATAKI): Thank you.

SHRI N. G. RANGA: This Govern-
ment is trying to do something. But
then it does not seem to be doing it
in a satisfactory manner. Where
should it start from? Even the condi-
tion in the villages of those people
whose holdings are just below the
ceiling is such ‘that they are consi-
dered to be big landholders; they
are not big enough. They are self-
employed. They neeq encourage-
ment from the Government. They
need appreciation from the Govern-
ment in every possible manner, But
even below that there are medium
scale holders. They are also poor pea-

sants. There are agricultural wor-
kers. But this Government has shown
only lip sympathy for them. What

is needed is to consider what living
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wage they would like the governmen-
tal workers to ccme to have. They
should fix the mitimum wage for
them-—per day, per month or per year
also—according tc the varioug opera-
tions that they would be engaged in.
And based upon that, let them fix
the minimum price ior various agri-
cultural products and also a remune~
rative price, so that the agricultural
workers, self-e nployeq peasants,
small, medium ani good enough pea-
sants would be :ble to have decent
enough standard of living. Based upon
those prices of agricultural produce,
let them reach tie urban people.
What has been heppening uptill now
is continuous process of panperisation
of agricultural workers, the peasants
and the rural people, for the benefit
of industrialists and urban  people,
Sir, there are about 10 million peo-
ple—may be, a few more— employed
in urban industrizs. They constitute
5 per cent of 'tie total population.
Now, these peopli: have been insulat-
ed from the terrible poverty and pen-
ury from which oar masses have been
suffering all this time. They are be-
ing protected in every possible man-
ner. Provisions ire being made for
them in the matte 's of health, hygiene,
housing, sanitation, family planning
anq what not—ang on top of that,
dearness gllowances ang wages which
are considered {2 be ‘too low’ but
which are found to be too high so far
as agricultural w rkers gre concerned.
These people have been pampered
till now. All the wonderful things
for which the Janata Party is taking
pride for having jone during the last
about one year consist of only pam-
pering these people and nothing else.
They are paying back -the dearness
allowance, paying all the things which
had been impounded during the
years of the emergency and placing
at their disposal hundreds of crores
of rupees out of the General Reve-
nues, both at the State level as well
as here. They are called the non-
gazetted officers at the State level
and here you have the Lower Division
Clerks, the Upper Division Clerks and
then the officeri. There are peons

1
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also. There are many number of
grades and selection grades and so on.
All these people are being pampered
for the seake of politicg and the elec-
tions. Is that fair and correct? I rise
here to raise 'my voice against this
kind of partiality that the earlier
Government had shown and this Gov-
ernment is continuing with a ven-
geance while appearing to be doing
something special for the rural people.
That is where the shoe pinches. If
they had not said that they are all
in favour of the rural areas and that
they are going to help them in every
possible manner, then I woulq have
felt that they are as bad as the others,
But they have this particular profes-
sion and yet they continue the ear-
lier partial policies with a vengeance,
as I have said. Therefore, I condemn
this Government for this partiality
that they are showing and they are
continuing to show with a venge-
ance to the urban people.

SHRI MAHADEO
VARMA. (Uttar Pradesh):
not stand for State control and
bureaucratisation of the industries.
You do not stand for monopolisation.
What is the way out? What are your
concrete  suggestions for the indus-
trialisation of this country?

PRASAD
You do

SHRI KALP NATH RAIL: Allow
him to speak. We want to listen to
him. Don’t waste the time.

SHRI N. G. RANGA: My friend
wants concrete suggestions. They
have themselves given them. They
have said that they would like )
reserve certain processes of produc-
tion for the small scale industries and
handicrafts, some other type of indus-
tries for the medium-scale industries
and the top industries have to be
given every possible assistance. That
gradation has been given, I think
it is academic. But how are they
going to implement it? That is where
my hon. friend, Shri Raju, has sug-
gested to them to have consultations
with the other political parties and
social and economir interests also
and then they should reach some de-
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cisions, Otherwise you may reserve
something, for instance, for the hand-
loom industry or handicrafts. But
supposing there is no market for their
products. What would happen? You
have got to think of providing mar-
kets, {echnological assistance, suffi-
cient funds by way of credit as well
as sale proceeds for them. Are they
raising all these things? Have they
made any plans? They have not so
far indicated anything. It is in  that
direction that they have got to move.
It is not a new idea. It was Maha-
tama Gandhi, Dr. Kumarappa and
several of us who were members of
the Cottage Industries Special Com-
mittee and the Economic Programme
Committee of the Indian  National
Congress established in 1946-47 who
formulated this idea and who sugges-
ted it. Now, 30 years afterwards our
friends come and say that wisdom
has dawned on them and, therefore,
they are going to implement it. All
credit to them at least for coming for-
ward and saying this thing. What are
the provisions that they are making
in order to develop our industries on
these lines in a healthy and whole-
some manner so that they can be
dovetailed with the auxiliary indus-
try or the ancillary industry, whether
it is independent or subsidised? How
can they fix them into each cother as
the dovetailing of one spacecraft
with the other in space? They have
not begun doing anything as yet.

SHRI MAHADEO PRASAD
VARMA: What do you suggest?

SHRI N. G. RANGA: Has anybody
gone to the farmers and contacted
the sugarcane growers of U.P.,
Bihar, Punjab and Haryana? Has
anybody asked the tobacco growers
of Madras, Gujarat and Karnataka?
Has anybody asked the paddy gro-
wers and rice producers of Andhra,
Tami]l Nadu, West Bengal and other
places. Ask them as to what sort of
prices are being offereg to them. They
are une®momic. They are not the
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prices which have been suggested by
the Agricultural Prices Commission.
They are not even the prices which
have been agreed upon through the
goad offices of the local Government
between the mill-owners and the pro-
ducers. That includes the jute produc-
cers also. They are all being exploit-
ed. Tens of millions of them are being
explained. Is thig the way in which
you are going to implement your pro-
gramme of ruralisation and encourag-
ing the rural people? Then, we come
to the agricultural workers and their
wages. The other day, information was
given that it was a State problem.
They said that it was left to the ten-
der mercies of the State Government.
What stepg are you going to take to
see that the State Government and
the Union Government come together
and work together in order to raise
the wage scale of these people and
in that way help them to have a higher
standard of living? Already some fi.
gures have been produced by some
hon. Members to show that their
standard of living is going down and
not going up in spite of all this plann.
ing. It was quite true that earlier
more and more was spent on the
towns and their industries, Therefore,
there was some reason for the pour
‘rural workers’ suffering. Now, during
the last one year, what ig that that
has been done by this Government.
Sir, this Government can be styl-
ed as a Kkind of “ABCDEF Gov-
ernment”. What is this B? 1t ig bidis.
Who uses them? Except for a few rich
people of Gujarat who stealthly
smoKe their bidis ang offer cigarettes
only when they invite a guest, the
rest of the people all over India wha
use them are the poor people. And
this poor man’s Government raiseq the
duty on bidis last year and increased
it this year also. In what way are you
showing any kind o consideration for
the poor people. Then, Sir, there is
‘C’—coal. That is the basic factor Tor
all industries and you raised the tax
on it. Then Sir, ‘D’—the deficit financ-
ing. My hon. friend, Mr. Ramamurthi,
has already said and I agree with him



209 Budget (General)

that the most important thing about
deficit financing is to make the rich
people richer ang the poor people
poorer. And you .llowed that with-
out saying so. Sir, deficit financing is
something like a leech, getting into
you without your knowledge and tak-
ing away all your lood. And you are
increasing it. Ang increasing to what
extent? With a vingeance you are
doing it? Last year you told the House
that you are going to iadulge in it to
the tune of Rs. 89 crores, but you ac-
tually ended up with Rs. 975 crores.
This year you hav: come forward to
increase it. This t me you show and
confers your own hanKruptey in pub-
lic financing by s: ying that you are
going to indulge n deficit financing
1o the tune of Rs. 000 crores. Who is
going to pay all this money? Where-
frcm does it come» Does it not come
freem even the poorest people to the
largest extent? And in what way do
you coasider yourself to be a poor
man’s Government?

Then, Sir, there is this polyster fil-
ament. That is ‘F’ There is a tax on
that also. Then the gold operations.

Finally, Sir, theie is ‘AE’. It is sup-
posed to be a vitamip and a wonderful
vitamin. It rejuvenates people. Buc
here this a negative instrument. All
has not been thouh of by any other
commodities are o bear 5 per cent
excise duty, over .nd above whatever
excise duty they may be paying till
now. This extraor inary omnibus duty
has not been thot.ght of by any other
genius, and a sp-cial privilege has
been given tg this Government to
impose thig thing tg this extent, Yes
earlier it was 3 per cent and much
earlier, it was ore or two per cent,
Whep they thougat of it they were
fighting shy. But +his Government has
no fears. Therefcre, it has simply
straightway raised it from 2} per
cent or 3 per cent to 5 per cent. And
it makes no apolugies at all.

Then, Sir, sp nany friends have

talkeg about lang ceilings ang land re-
forms. By all means put ceilings.

£

[15 MAR. 1978]

1978-1979—General
Discussion

210

But should we not put ceilings on
everybody? They talk of distributive
justice. Where is the distributive jus-
tice? Let there be g ceiling on urban
properties, housing, incomeg and accu-
mulations. Are they prepared to do
it? Have they done it? Are they cap-
able of doing it? Possibly, they are
waiting for their Communist allies, the.
Marxists, to take over the administra-
tion of this Government when they be-
come completely bankrupt of states-
manship in order to impose that kind
of 5 ceiling. When they have not been
able to impose any ceiling on any other
sector, why shoulq it have been impos-
€q on the agriculturists at all? That is
what I want to know first of all. On
that I broke away from Pandit jawa-
harlal Nehru. But at the same time,
I was in favour of putting a ceiling.
Therefore, 1 accepted the ceiling on
agriculturists. Let it be implemented
honestly and when it is implemented
whatever surplus land there may be,
let it be distributed amongst the agri-
cultural labourers, not on payment of
some compensation, but freely. If some
compensation has got to be paid to
the landlords whose lands are beingz
taken gway in this manner, then that
money should come from the General
Revenues and not from the poor peo-
ple to whom this lang is to be given
over. My hon. friend, Mr. Patel, has
made some provision for helping these
rural people to have some kind of
property and employment. As a matter
of fact, I have suggested that a sum
of Rs. 20 or Rs. 30 crores should be
set apart every year and constituted
as a fund, to which another Rs. 25
crores or anything up to Rs, 50 cro-
tes from the States should be contri-
buted. Al that money should be pu*
into a fund and that fund should be
made use of in order to purchase such
land from as many of these bigger
people as possible by paying a kind of
tapering rate of compensation to the
owners and then placing this land at
the disposal of the landlesg people in
their respective Stateg according to
some kind of a system which would
be agreed upon by all the political
parties. Are they prepared to do #t?
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I would like them to consider it, Un-
less they do it, there would be no
justice.

Then there is some knid of a feeling
wvoiced by people from all parties in
regard to those who have just that
much of land which is an ecunomic
holding, which is just close to the
ceiling, that they are being dubbed as
kulaks. Our people have no 1mnagina-
tion. They must borrow from Russia
even this word. Are they kulkas? Are
they not entrepreneurs? Are they not
self-employed? Are they absentee
landlords? If they are absentee land-
lords, by all meangs you have a tenancy
legisiation gnd protect the tenants in
every possible manner so that there
would be no exploitation of tenants.
But so long as they are self-employed
people, so long as they cultivate their
own lands, so long as they are entre-
preneurs and go on producing, as our
friend, Shri Ranbir Singh and various
other people have been saying, with
the co-operation of the medium scale
peasants gmall scale peasantg ang also
landless workers, 120 million tonnes
of foodgrains for the benefit of our
nation with the result that we are able
to claim and be proud of the fact that
we have stored 18 million tonnes of
foodgrains in our grannaries, why
should we disturb them? To protect
us and also to provide a buffer so far
as our own economy is concerned, are
these people to be discouraged? I say
they should not be discouraged. If

they are to be discouraged,
then you discourage all the
tradesmen, all these business peo-

ple, then you nationalise all these in-
dustries and eliminate gll these capi-

talists. But, so long as you allow
these big capitalists, these small
capitalists and smaller capita-

lists and entrepreneurs and middle-
men and all the rest of them to
have their way, you have ng justi-
fiable reason for discouraging and
disparaging the real constructive role
that the self-employed milliong and
millions of these farmers, peasants
and agriculturists are playing in the
s=conomy of our country.
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Then, I come to the smaller people
the small peasants. I pefer to the need
for the economic price gnd the remu-
nerative price. Woulg that be enough?
It would not he e€nough because their
holdings are much too small. There-
fore, they have got to be helped in
every other way. One of the things
mentioned is the dairy farming indus-
try. Now Rs. 500 crores, which has
been provided is not enough,
Thousands of crores would be needed
for poultry farming, beehiving, seri-
culture and various other subsidiary
occupationg attached to agriculture so
that it would be possible for the small
farmers to have a decent livigg for
themselves as self-employed people.
Sir, I come to this question of self-
employment. I am sorry to say that
there is no mention at all of self-em-
ployment in this Budget. They claim to
have framed it im the light of
Gandhism. gir, Gandhism is nothing
if it is not for its stress on or its
belief in self-employment. And what
is self-employment? Self-employment
is a kind of status for gvery self-
respecting unexploitive and non-
exploited worker, which would come
after Sovietisation is completed; when
the so-called Chinese and Russian
communism finds itg own fruition and
thereafter all those wage-slaves who
are working now under their State-
managed farmg and State-managed
industries, would then come out as
self-employed. ‘Sir, that is a status,
which T do not know, how long it
would take for Soviet Russia and
China to achieve, Possibly, it may be
100 years, because they have taked
60 years in grder to reach the kind
of economic self-reliance that we have
achieved so far as our industries are
concerned. Yugoslavia hag already be-
gun to make an experiment gn self-
employment, Our Governments also—
previous Government as well as theit
Government ag they touch everything
offered to. They could give en-
couragement to self-employed engi-
neers, doctors and other techni-
cians but they forget the need.
first of all, to appreciate the role that
{s being played by more than 20 crores

212
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0f self-employeldl peasants and arti-
sans and crafts nen. We all ought to
be proud of thise people but not a
word is said i: this Budget about
them. I think, Sir, they would mend
their fencegs ard they would make
good this very important and inexcus-
able omission,

Then, Sir, m- friends have talked
about national rural employment poli-
cy. My hon. friond, Mr. Raju, would
like to have url'an employment policy
also. They have been having that ur-
ban employmert policy;, everybody
knows it. I alsu want that; I do not
want them to by neglected. But what
has been droppsd or what has been
neglected till now is the national po-
licy for rural employment. My friend
Mr. Narasimna I eddy suggested rural
housing. For that, we have seen how
only 1lip sympathyv expressed by the
earlier Governrient and the present
Government. Hut I dg not fing any
provision for it gt all. Even Rs. 100
croreg would nct be enough. Towards
rural employment, they want to make
some experimerts in a few blocks.
Why is it necensary to make experi-
ments? Sir, the British Government,
in those days was a useless Govern-
ment, as you know. That was not a
welfare State Government at all
That was orly a police @Govern-
ment. And yet. they used to have—
those who are n touch with the dis-
trict administration would bear out
what I am saying—programmes being
prepared by tle district authorities.
It and when any scarcity condition
prevailed or there was a famine, they
used to take up those plang for em-
ployment of the famished people and
for other relief works. 'That is qur
earlier experience. Unfortunately
after this Panchayati Raj has come, we
have given up 1l these practices and
I think now we have to bring back
that practice but we are doing it as
if it is something new. It is an old
practice and it ought to be taken up.
Let this gpecial duty be given *o the
Distriet Collectirs to develop these
plang in co-operation with the ocal
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M.L.As and local Panchayat Raj offi-
cials as well as the Panchayat Raj
leaders and other co-operatives. Let
there be plans to provide employment
to those people in the rural areas ani
let the people get ready-made food,
two meals everyday at least, and two
or three rupees per day. If the Gov-
ernment iy able to do that, it would
be justified in its claim that it is giv-
ing a new lead indeed in regard to
ruralisation,

Then, Sir, for the time being, I come
to my last point. Only the other day
we discussed about these backward
classes and the need for reserving
jobs upto 50 per cent for the backward
classes, tribals, the Scheduled Caste
and other such sociallv and economi-
cally disabled people, including the
religious minorities also.

Sir, T want the Government to pro-
vide, say, Rs. 10 crores from the Cen-
tre, to begin with, and another Rs. 10
crores with the co-operation of the
States. This total amount of Rs. 20
crores should be used for two things.
Firstly, towards the marriage expen-
ses in full, but in a standard manner,
for those people who would agree to
have inter-caste marriages. Secondly,
towards providing special training for
all those people who hail from the
disabled classes and who are recruit-
ed to Government services. Some
amount should be spent on providing
these people with gpecial training so
that within a period of three or four
years, they would be able to rise
from Class 1V to Clasg III, from class
III to Class II and from Class II to
Class I. This would enable these peo-
ple to rise in their official position
from the bottom so that in a phased
manner, within a period of ten years,
it would be possible for all these peo-
ple, at least for as many of them as
are sufficiently gifted, to rise to the
highest positions in their official
careers through promotions and so on.
If we can do this, there would not
be any need for our backward class
people to feel agitated. Various pro-
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fessions have been made. But no real
and effective action has been taken
to lift these people up.

In conclusion, I cannot gay that I
agree with thig Budget. At the same
time, I cannot also say that I condemn
this Budget. The Finance Minister
happeng to be one of my friends. He
was my junior at Oxford. Afterwards,
he was also my colleague in public
life in the Swatantra Party. He has
been realistic enough not to stick to
the policies of the Swatantra Party.
He has been sensible enough to make
certain provisions for the develop-
ment of our State owned industries,
large-scale industries as well as
medium-scale industries. These
Janata  people are being con-
demned for their obscurantism
for their anti.scientific orientation
and so on. He hag shown, by the
provision be has made for space
exploration, that he has no prejudice
against science. He is alsg science-
oriented.  Therefore, I am not pre-
pared to condemn him. But at the
same time, it is not possible for me to
congratulate him because his party has
not been able io pay even half as

much attention to the rural poor as
it claims.

SHRI U. K. LAKSHMANA
GOWDA: Mr, Vice-Chairman, Sir,
I rise to make a few remarks
on the Budget which is being
discusseq here, I would certainly
like to support the Budget, but
1 find that the area is very limited.
Like my friend, Mr. Ranga, I would
certainly say that within the limita-
tions, which are available, my friend,
Mr. Patel, has tried to do his best.
I do not want to go further into it
because this has been very ably, as
well as in detail, put before the House
by my predecessor, Mr. N. G. Ranga.
To start with, the points on which I
ccmmend the Budget are with refe-
rence to the manifesto of the Janata
Party where they have stated that
more emphasis would be laid on the
agricultural sector. So far as this 1is
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concerned, the Budget proposes secto-
1al allocations which 1 certainly com-
mend. Now, they have proposed cer-
tain increase  allocations. I would
not go into the details of these figures
because these have been mentioned
before. I would just mention, in pass-
ing, that I support and commend these
allocations which have been made.
For example, on irrigation, on rural
electrification, the greater emphasis on
agriculture and go on. Of course, 1
would have liked more allocationg i«
have been made in these fields. They
have provided less than Rs. 500 crores.
Even the previous year, I think, it
was about Rs. 1200 crores. Most of 1t
goeg towards the ongoing projects
which have been there from the time
of the previous Government.

But, Sir, they have made an effort
and I commend that. There is also an-
other point with regard to extra em-
phasis on dairy farming—what you
call it the project for food—and alsc
with regard to the fisheries. They are
all commendable and then, with the
meney which was available, with th.
resources that they could raise, the Fi.
nance Minister has tried to do what
he could. Another feature in which he
deserves appreciation is that at this
time the overall Plan budget for the
Stategs and the Union Territories is
more than that_of the Centre. This is
a goad beginning because the agricul-
tura] sector, the implementation part
of it, comes under the State jurisdie-
tion and I appreciate that he has been
able to provide far greater percent-
age of the Plan allocation for the
States and the Union Territories. But
here I would like to utter a word of
cauticn because we are already seein?
the gtresses and strains and the objec-
tive will not be achieved unless there
is a proper dialogue between the
Centre and the States with regard to
the utilization of these allocations. 1
am sure it will be very difficult to
achieve what this Budget has proposed
to do unless there is a proper dialo-
gue between the Centre and the States
in the near future. In his Budget
speech he has said:
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“For the firs' time in many years,
the Siates anc Union territories’
Plans together will be larger than
the Central Plan”.

/

So, in order to j nplement this, a pro-
per dialogue with the States will be
necessary. Also  have already said
about the alloca ion part on agricul-
ture, dairy farm ng, etc. etc. It has
been done. Thep [ come to the difficult
part of it. If yoi go back to the last
year’s budget, I fully supported ‘the
last budget. Thers were many renova-
tions in it but a1 that time the antici-
pated deficit wa: only about Rs, 85
crores and they expected to make it
up by drawing Irom the foreign ex-
change reserves, which unfortunately
they could not d). That really shows
that there was 10 infrastructure or
ihere was no wil to do it. Hence in-
stead of Rs. 85 ¢ ores, the total deficit
financing became of the order of Rs.
900 and odd crores. To add to it, again
this year anothe- deficit financing ot
Rs. 1050 crores 1 ad to be resorted ic
and nobody can say that this will not
have any inflationary effect, 1t can
always be seen that such a high defi-
cit financing—whatever other efforts
are made for mohilisation of other re-
sources—is going to have an inflatio-
nary effect and i will be very difficult
to control the siiuation. I just locked
into certain newspaper reports which
say that the impication of this is that
it is sure to give Trise to inflationary
tendencies and in the next one year
the control of tiat will become al-
most impossible. Also, even though the
wholesale price index has shown g
declining trend, it has not been pro-
perly reflected in the retail prices in
the past. so thal we cannot say that
tae whelesale price index itself can
be an indicatior that can control i,
that too with nearly Rs. 1000 and odd
crores of deficit ‘inancing. T am really
confused as to what ig going *o hap-
pen. That is ratier a matter of con-
cern and I certainly cannot approve of
this, particularly with reference to the
fact that one of the basic ideas n the

i
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Janata manifesto or at least when the
last budget was presented belore the
House, was that the intention of the
present Government Was to see that
they would reduce the deficit financing
to the utmost extent possible. But they
have not been able to do it and how
they are going to resolve it I do not
know. Then there are many features
in the Budget with which I am pot in
line with. In order to cover up the
deficit, the first thing to be resorted to
is the indirect taxation. Many of my
hon. friends have talked agbout 1t and
I do not want to repeat it. But even
in mobilising resources through indi-
rect taxation, the main resort hag been
taken to excise levies. As my friend
has mentioned just now, the overall
excise levy goes up to 5 per cent. It
will be an increase of about 2 per
cent, And also, there is ancther spe-
cial excise levy on the existing ex-
cise levy. I do not know how they
are going to implement if. I find that
so far as coal and electricity are con-
cerned, they will not be affected by
the special excise duty. But if there
is going to be a gpecia]l excise levy,
there should be a process of draw-
back from item to item. It should not
be an overall levy like this, so that
they could sort out and see which
commodity has the tendency to rise
in the market. Unfortunately, that
has not been done. I just read in the
morning newspapers that with this
increase in the excise levy, the vrice
of aluminium is expected to rise by
10 per cent, polyester fabric by 6 per
cent, tyres by 5 per cent, soaps and
detergents by 5 per cent, paper by 2
to 6 per cent, containers etc. by 5 per
cent and aluminium products by 6 to
7 per cent as a direct result of the
new budgetary provision. So this gives
an indication that the tendency will
be for the retail prices of almost all
consumer goods to rise and, that being
the case. 1 cannot appreciate these
overall excise levies which have been
resorted to in this Budget.
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Then, again after these resource
mobilisations, certain reliefs have
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been provided. Ong thing which I
would like to particularly refer to
here is the withdrawal of the interest
tax which was levied on the banks,
which will result in a loss of about
Rs. 130 crores in the whole year and
Rs. 75 crores in a part of the year.
This has been resorted to in order to
reduce the lending rate of the banks,
I do not think this is a proper thing
to be done. This loss of Rs. 130
crores has been made up by the in-
crease in the excise levies. Where
was the necessity for doing it? If
lowering of the interest rate was to
be done, that could have been done
without resorting to this. Probably,
there might have been a pressure
from the Reserve Bank, or the indus-
trial sector might have been pressing
for gz reduction in the lending rates,
This is an unfortunate thing that has
happened. Along with this, we find
that there has been a drastic cut in
the bank rates on deposits. I cannot
see the rationale behing it. Last time
the bank rate on deposits of over 5
yearg was 10 per cent and then pro-
gressively it was 9 per cent, 8 per
cent, 7 per cent etc. The idea was
to see that the banks could mobilise
the deposits, But now the Prime
Minister has come out and said that
he wants a low cost economy. I do
not understand what is a low cost
econcmy, with particular reference
to this, means. At the same time, if
that was the intention, I cannot un-
derstand how many of the large in-
dustries ang big houseg are allowed
to borrow and take deposits at 12 to
14 per cent interest rate per annum.
Kirloskars, Tata Oils and manyv of
these companies are accepting depo-
sits at 12 per cent for one year. If
the deposit is for more than that
period, they arp ready to pay upto 15
per cent, Therefore, why should the
bank deposit rates be brought down
from 10 to 9 per cent and for three
years and less to 6 per cent and 5 per
cent? What about the small deposit
holders? How do the banks mobilise
their deposits if thig is the case? Also
there seemg to be no restriction on
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the finance corporations which are
springing up like mushrooms. There
is no stability and guarantee about
repayment. I do not know how these
finance corporations are working. All
of them arg offering such high inte-
rest rates on deposits. When that is
the case who would like to deposit
money in nationalised banks because
he would be depriveg of earning on
hig small deposit? Sg this is not cor--
rect, It seems that in order to cover
reduction in lending rates they have
dome this. Since the banks found it
difficult to manage with lower bank-
ing rates they have removed the in-
terest taxes on banks. 1 dg not think
this will help the growth of banking
industry in this country. If you want
to reduce the deposit interest rates
there must be some restriction on
public limited companies and finance
corporations restricting more thap so
mwuch per cent over and above the
bank deposit rate they could pay
otherwise all the deposity will be di-
verted to private finance agencies,
Only larger houses will borrow from
the banks at 5 lower rate of interest
and the depositors will get only smal-
ler return on their deposits.

So far ag capital gains tax is con.
cerned, there are certain other things.
Mr. Ranga has already made the
point. Last time any capital gains
deposited in the banks was exempted
from tax, But that facility has been
withdrawn, and now available only
for investment in equity shares of
new industrial companies. How can
the small person who wants some
return on his meagre income wait for
five or six years for dividend to come
from new comvanies? So if there has
bee, any malpractice in the earlier
scheme it could have been corrected.
But instead the facility which was
available earlier is sought to be
withdrawn. I am not happy about if.

Sir, we have been talking in this
House about the agricultural sector
anq the industrial sector., I am fully
one with my other friends, Mr. Ranga,
Ch. Ranbir Singh and others, when
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reference was mad2 about accent on
agriculture. I do ‘velcomg accent on
agriculture. But see even within
the Government certain doubtg have
arisen, I have seen certaip statements
coming from their party 'wmeetings
that Members hav: said that any
extra earnings, fror: jnvestment going
into the agricultur:l sector will onl+
help g certain section in the village
sector.

Now what ig the positiop with re-
gard to ceiling whether the legisla.
tion wag implemenied or not? In all
the States agricultura] ceiling is 10
standard acres. That is, the means of
production is restricted to 10 stand-
arq acres. Again y u come back and
say there is a rich :armer and a small
farmer. Where iz the limit? There
have been suggestions to reduce the
ceiling again, If that is the attitude
of the Government ] ow can you expect
the farmer to tak. any interest in
producing more? ‘Vhere is the secu-
rity for him? Thele have been refe-
rences in the Jana'a Party and from
friends on the oth.r side tg reduce
the ceiling. I thik it ig very im-
enoral because you took a certain
stand at a time aft:r lot of delibera-
tions and finally, t was fixeg at 10
standard acres. If yvou have not im-
plemented it, it is ; our mistake not a
case for reducing i- further. You re-
duce the ceiling firther and create
uneconomic holdin.;s and then cry
out that you would not like to have
uneconomic unit and then come out
to subsidise. I ca:'not see the rele-
vance of it,

My friend, Mr. Ranga, was refer.
ring to the comparison of urban land
ceiling. Where is the urban ceiling?
It started, as I said, two yvears ago.
It was the greatest joke of the 20th
century. (Interrurtion by Dr. V, P,
Dutt) Your Government had started
it. Tt wag ceiling “or urban property
and all that. Fina'ly it came round
to vacant land in urban area. Then
what happened? The wmap might
have raised a house of Rs. 20 lakhs. . .
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SHRI YOGENDRA MAKWANA:
Even that is not implemented,

SHRI U. K. LAKSHMANA GOWDA;
You never implemented it. The whole.
thing, if the word is not unparliamen-
tary, was bogus. It was because the
agriculturists retaliated by saying that.
when there wag a ceiling on agricul-
tural land, why not a ceiling on urban
property, incomes and alj that, My
friend, Mr. Raghu Ramaiah—I do not
know wherg he is now—brought for-
ward a most complicated Bill and
within two days he had to bring in:
half a dozen amendments to it. Even
then it was not a successful Bill. I do
not know what the present Govern-
ment is going to do about it. I would
only hope that they woulq take some
sensible stand on that and rectify it
to the best extent possible, One ano-
maly in that Act is, whereas agricul-
tural land in urban areas js exempt
from the ceiling, land used for dairy
farming is not. These are some of the
anomalies in the Urban Land Ceiling
Act. But people who construct build-
ings worth Rs. 20 or 30 lakhs are safe
because only the land comes under
ceiling and not the money spent omw
construction. So, that is one point,

So far as the Economic Survey is
concerned, we see that the industrial
growth rate has come down. It was
10.6 per cent last year and now it has-
come down to 5.6 per cent and every-
body including the Finance Minister-
are bemoaning about it. I think one
of the principal causes of that is the
unsettled conditions so fap s industrial’
relations are concerned. The second
one is lack of proper direc-
tion in the industrial policy. The other-
day my friend, Mr George Fernandes,
spoke for about ‘one hour on the
new industrial policy, referring to
the Industrial Policy Resolution  of’
1956. I agree with him that it was
only on the book and that it was-
everything for everybody, but I
thought he would correct it in his-
time. But what happens now is. here
also different sections speak differen--
tly.
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industries and
are supposed

Now these cottage
small-scale industriese
to take over the manufacture and
supply of consumer goods. 1 do not
know what would be the fale of the
consumerg if this decision is imple-
mented without making available
the proper infrastructure. When there
is not even a proper distributive sy-
stem, how are you going to do it in
the next two years? 1 saw a state-
ment the other day that some of the
large houses like Hindustan Lever
have already been asked to stop pro-
ducing small consumer goods which
will be supplemented by the small-
scale and cottage industries. My only
humble appeal is: Please {iry to build
the necessary infrastructure, get these
projects going and then try to supply
these small scale industrial products
to every one. Otherwise the consu-
mers will not be in a position to get
‘their daily consumer requirements,

Sir, definitely something must be
»done about this policy with regard
to the public sector and also the pri-
vate sector, I know thai the public
sector was not doing very well; it had
a lot of difficulties; it was eating out
the resources and ending up with
losses; but there has been some reco-
very also. But in thig couniry
where we have accepted mixedq eco-
nomy as our standard, I do not think
there will be any question of denigra-
ting the public sector, and [ am glad
that nowhere can I find it gspecifically
stated by Government that they do
not want to encourage the public sec~
tor. If there is any such intention in
their mind, I think it ig better they
give it up and accept the mixed eco-
nomy standard which hasg been with
us and then give sufficient encourage~
ment at least to'the core industries in
the public sector. By all means en~
courage the private sector to compete
and then encourage them in the pro-
duction of essential goods.

So far as agricultural production is
concerned, I agree with Mr, Ranga
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that in spite of the fact that industries
have been sluggish in this country, it
is only the agriculturist—thanks to
the weather, work of the farmers,
fertilizers and other inputs— who has
increased his production and came to
the rescue of this country. If there
had been one or two failures, I do not
know what would have happened to
the price situation in_this country
And for having achieveq that, the
agriculturists should be entitled to
sufficient incentives, which, I do not

think, are available at preshent. Now
these Plan programmes will take
years for implementation. In the

meanwhile, T would like to See more
reduction in the prices of the inputs,
fertilizers, chemicals and all that, and
some taxation relief on all agricultural
lands. Sir, yesterday, Mr. Patel when
discussing about the incidence of taxas
tion, mentioned here that, so far as
other countries are concernczd the
highest marginal rate of tax is 48 to 52
per cent and we have got 55 per cent
only in the central and corporate sec-
tor. I would like to give you a compa-
rison of what is happening in some of
the States, with which they should also
have a dialogue. You take, for exam-
ple, Kerala and my own State Karna-
taka and Tamil Nadu. Now the agfi-
cultural income-tax rate is flat 65 per
cent over the first lakh and upto a
Jakh it is 38—40 per cent. So thai is
a matter to be considered. There are
people who say that the rural wealth
is generated and ng tax effort is made.
If that is so, where does this money
come from? Mr. Patel gets a share
of it because there is a merger of
agricultural income-tax with the Cen-
tral income-tax for rate purposes. If
you have some Rs. 25,000 or Rs. 30,000
of Central income and Rs, 50,000 of
agricultural income, the rate applica-
ble on Rs. 80,000 is applied on
Rs. 30,000, and you lose 75 per cent
of it on tax. So this is the situation.
To say that the agriculturisis do not
pay any tax is not correct. They pay
various taxes, starting from land
revenue. At least in the Southern
States, there is a high incidence of
agricultural income-tax. Something
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has ‘0 be done with regard to this
thing. When the Centre has a dialo-
gue with the States, they must come
to some arrangement with regard to
this also. Now, tiake for example
Kerala. In Kerala the highest agri-
cultural income-ta: rate comes to 75
per cent. It is unheard of anywhere
else, And here, on Wanchoo Commit-
tee’s recommendatiyns, the Central
income-tax has b-en slashed down
from 97 per cent ty 65 per cent. So
something has to ie done so far as
agriculfural taxation is concerned.
(Time bell rings) [ won’t iake more
time, i
-
|

The same is the c¢ase with regard to
the wealth tax limt. If I get time at
the time of the Finance Bill I would
go into those details. The particular
facilities which were available to
agriculture, with :ubsequent amend-
ments and compli ations, seem to
have been given uj. In earlier times,
when wealth tax was introduced on
agricultural income¢, a basic exemp-
tion of Rs. 1,50,000 vas specially avail-
able for agricultural wealth. Now it
has got merged with the general
exemption and pewple who do not
have agricultural wealth get greater
benefits than the people who have
agricultural wealtt It is not fair.
There are many o‘her things which
have to be looked into. I thought
the Taxation Enjuiry Commission
will bring out muny of these facts,
But now we find that only a few
recommendations »f the Jha Com-
mittee have been referred to here
and most . of the .other things
have been left out: One of the
Members—I .hink Prof. Chalia—has
said that this Budget does not seem
to have taken intc consideration any
recommendation o! the Jha Commit-
tee. 1 hope some'hing will be done
in the near future about the simpli-
fication of the .ax procedure. As he
has said, it is most complicated now.
Advance tax., self-assessment and
then the final a:sessment ang the
penalty clauses—all these things are
there. If the idea was to simplify the
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whole tax struc.ure, why have they
not been able to do by this Budget?
I cannot understand it. So much was
talked of at the time of the last Bud-
get. I hope the Finance Ministry will
look into these ma.ters.

With all these mixed feelings, I
give my support so far as the earlier
portions are concerned, where you
have made allocations for agriculture
and laid accent on agriculture, but so
far as the other taxation and other
measures are concerned, where you

~have put an unnecessary burden on

the common man, I am sorry I cannot
extend my support to .hose proposals,

Thank you, Sir.

§ p.M,

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Mr. Kalp
Nath Rai.

DR. V. P. DUTT (Nominated):

I would like to ask you one question.
How can you go in that order? It is
not a fair order I do not understand.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Let me tell
you the time that 1s available here to
the parties. The time for your party
has almost been taken, only half an
hour 1s left. So, it can be taken
tomorrow. This party has got more
than two hours and only one Member
has spoken.

DR. V. P. DUTT: So, there will be
no speaker from thig side.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): 1 do not
think that there can be any today,

there can be tomorrow.

o} FEAATA T STAWTERET A1,
AT ATHILET 1A A%z e
Tl §, 98 a9 gemfa AU w7 wER
4 aral, fwamt w1 faidl w17 wegT
fadielt a9z § | wrewha SqawTsasr
wgIEd, SAAQT A F AT F Alg
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[+t w1 TT]

3W FT IAQT F WA H UF HIUT HT
faaw s@r @, am & f&= # ograr
F fgT yopfea gu ¥ fr 3w & st
FGETT GH g5 AL SAAT HT GG
HTE | AT TGO SUTATEAL AGIET,
T@ aqw qw & fran fawge
geftare 1 w&E F At fzar §
¥ AVE FY 2GT ¥ AT AT TS
5 F ATWA GHEATATT algT F faw
¥ fgrgeata & fawr weft 9 57 7w 1
FAAT § | ATT I IqAATETT  WENRT,
gfar & wrEnsaanEr, SufrEwarn,
79 SefFamaidt W qeErE ¥ oard
gred argdr & fF feegear gfaarams
® ¥ ux FO a7 wiFeIE@ &=l
@ At gfrar & gehtardt & aeedHes
FFATATSI) SAAT FL LG §, 3fAATH I
qrETSRATEr e F1 fggEarT uw qrHe
T FT 7§ A7 IfgFAt fggeam w1
UF Tiaea<d Fel @1 A | fggear
FferaT ¥ 57 ol FT T aga a7 AT
@, 5T ANFAT & qga e § for a8 a1z
FATAT AT § | TH g9 FT FAM &
B ae€ aF *F ATHAA FHAATT FT
faamr &, 39 A% FT FAH F NS
It gwifEg, TFe UHo WH Sy
e wdf w1 fgwr g, o fgegEama
FY qSETE  FTJIE gHAAT TG & |
HIGTHT ITAVTEYT WEIT, I 3w |
FFawz AW ? foq 3w 7 fag A4t
IO Afa w7 FEded HAT 2T,
forw wew & $fade F war gaw Dfaai
F1 fawawwr w3, fow qFes 3 confay
FHIUT HT FHT TT GEA, AT Ag
Far gurt ? foa SstAar IRt & eerha
FHWA # OF waw g, fag @&
F wAw A, #fgqe 7 gwT I
1 F9T A9 qHAS & AT TFST F o2
g feamr fedt Tsg v, fawft 3w o7
fmtor a< aFa € |

l
|
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NGOG ITANTETT AZIET, HIT
30 8T F WET F1F § F199 G T
Fa1 faar ? g8 Fa H wrone fgegeana
TR 79T TSR AT wfaaare’ fgegeara
H1 JATY HT GIAT AFIZLATST AGE T A
F@r AT gar qar wiame g
FI FATT F AT IGT ATH FAGLATA
AEE T 3@ WeF H oqwiAw A F
HIEAH &, CAT+E IHTATHT F qIeqq
fggeara &1 fawra fHar |
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HIETNT ITTATETET AFISH, TLHIT
¥ wet ¥ § tF gwd foww 30 A9t §
F1E F1 ALY fHaT AT THT FLHTT FT
FHIfas &4 wgar g v fggeam
FY ndeATET Y57 § WX g9 S YIT
TI-SFEAT F [T 9T F7  fgegeans
#1 faaio T 53 & | AT IU-
gureger wgigy, sHudr sfew iy
FANATHIT A fgegeata & asiz § a1 g
FUT TIC FT R TFTIF HICAZTAL
H G301 gHT TeAT BIST | 57 4g fgrgeara
HqIATE gHT &1 A FAAFT & wToar
ey ¥ | fggrara &7 faRel mEn
ST F FAAT AT | fggEaE & @w
# /AT A 97 | gwa fgegEarT #1 uF
3% AA-[TEAT TH FEHIT AT &Y |
afeq faa st-smaern w1 foq @@y
TwAEAT F1 gad =g fzan, fog ags
Y &y Afqt 9v e SaeHE Yy
qifs 9T fgrgeaty #1 fewr 30 awf
F FeET GIFTT T FATAT, FW HIAT g,
f& awe age gra gfqufeq g
gfrary wfes, ammifser, wsfas
Mfaat #1 ase F1 fergearm w1 Ag
TAOET F §I6 AT A1gH § ) 7ET-
g IUAWIEA WEIRH, o€ qF F
JqTHT  AFTAAIA TR FT FEAT &
f fgrgeara adfiwelt gfarien & uw
TiFea &1 @, O §Afwae aoens
FT JTAT I T, MITHHAFT, qIETea-
a1y, Sufaamardy, 7t sufqamard) qof-
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et qws femgean ¥ a@ifeficide
RN aeard w< o 7 fgegear wwia
w1 fefqos ot f sfeadds qz@ w1
FT g7 | REAHIT FEX &
Agricultural development is the need
ot India, & AFAEIN F1 ware &
A FT AN wow fag awy §

Agricultural development and rural
development is the rieed of India.

33 O% FEa a7 g=ga g o
Tl fegeara &1 7 1 WIEEWIA IO
TATERS WEIET, T T H Y qo¢ IF
& Fgavaa H AwAAr wvfRAwd
g g qEt ¥ fan Fifased o
T #29 & gu Ufe T cor [T |
YT ITANTEET T2 137, OF JfAarey
A & AT TUTH & AU I4qTE
ATATT F2T 73 & Iwfnz wrzafan aue
T8 grarnfee 1 oF s AR T A
gd Sefae aere fear ot ot uragel-
aT 319 & =W T 17%, T |
UF AT W W19 8 AN § T TAAE-
¥z & ag 319, § T T 179, W
T G GF UF § 1T FUS W A
Hfae wrzatan f5a ) =y . ofvorm
grm, fegeam #1 et ST
wew, fergeam #1 Ffw fagme =dm,
warfesfa @34, a0 ¥ qay AT €
arer sy, faegerr form afe & o
Fg T Ar, A Aq TG FeAT SATCIAT
el I9FNTAE Heed, § #uE
oA g Fgar weq § fF fegam
F g@y afeamde 3 g qw F AQT
srely sfeer et § Frew g wRr At
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join the technological revolution, India
cannot protect her freedom.”
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ug gitesn § foragr @93 @ 57 @
fergear &1 fwfor F¢ axa 1 "R
o ITENTEAT TR, TH TIFTC FT
F7 gftewio § 1 77 AR 37 gL
FT T HAT FAAT 97 @7 g
Ffo & fawmmw & fag frewr 30 awf
¥ §T T GHT | AR JIRETS
wgwed, § qodt e § 6 FWig e
TEAT 1947 § AT 13 F 7 TodT
1977 ¥, 331 ag FW fawm =& &
ATEET A 7 F I FL AN TV
% AgE /T FET 7 qO%7 FY Af
& W MU ST W@ T AT ATEIT AT
7 duma #e gfeam F 993 gu i
FET-AT TG AT FAT AN
AR A, TOU FWEY F Gar ¥ ak
gu m @ A foewh & gl
T @ ? ag fegmmm #y gty Afy
F1 ofwrm § 1| MW ITRATETH
wgrRd, g wate At dfvadr & fw
gfawt fagmm &8 gom ) aar fegmm
#7 qred Fu famr =fege s
F gwa &7 gfuoc dEfke G
7g aWl OF & fmad F 9 oga €
v § =feaw Saaudic o1 g&v a8
o 1 wF § W7 Sefeeye SamuRe
F1 I & Samaie ¥ wew wg; far
ST FHAT 2 | 37 A< F #7 SgeqHe
sefeae Sawude o7 SqmTeniorer
Tgaadz UF & faad & ugg §) ag
AT & AATANSGFA TIorqHe F AN
7 faafodt & sox wagfax @17 Y &,

Y71 FX WY §, g TLETT g SFHFIATHY
F T FT BT FT T13AT TWST AV

] qg SIHIT Seieead Saauaz F1 afq Y
i
|

“India once did not join the Industrial
Revolution. It was the reason for the
slavery of India. [f India will not

TFIATHT FT FPTAT T TY § | STHA TR
wra, W & frww & fag
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|t Teqard TH) '

aifgr ? #f & faeme & fag faard
wrfgg, @ ds afge, ofeEwEzw
sifge, 39w afgd, fwev =fgy,
#og fomg anfge, feamt &1 &=
stfga, wrat # wiwedAt w1 s =iz,
grfsrae srHg &1 dF wifge, e
HICAT 1 ZgaaA 7T T Hz = ifgy
oM 9% waman fgrgedm #:7 a0st
Fg Far &1 Far wfgo & gqe
argar g f& #ar g7 afqardt a1
g ®77 * fou fawsT 30 a7 ¥ AR
] T FAT F AG FAwr? A Awm
qeat £ Fr $w %1 fawr fear gavE
F guT g, ¥ S9 fam ww@m
¥ §wa g, # A faar 9w %
gwy & F7 #&regrn faa g gefea-
fedy ¥ gua &, ¥ SHET A1 FS;
¥ faar awg &, A1 faar dararsy &
H9g § ! W ag ynT AEY § a1 fe7
qod Hal § g $Y 9IF &, AT
Y FUALA, FY A TIo THo o
¥ Igzv FY ITAT, FY FHA FT TR
F fav feame g affeaEe #1
TR FUT | SYANTAS AR,
frgdt T ¥ fegam #t Ffw &
fawre & fao faww fao wos sgmw
¥ &Y fergmma ®1 g & ot
T T @ AT | ag AR gl A
F1 Iz 3T frg@m@ F1 a9 T F
fag aore w1 &1 = v ¥ arfasm
fogr war &1 gwe ¥ 200 FTULT &
yifasia sarer gaT 1 foew & g
Fr Wi ¥ OF1 oowrETe 97 IRE
Ffeenzsiom T8 aewER 7 T fFan
Tq AW FwE W IRgM S oA
frar & SusT TEaHE T8 AW | R
tee am o1 Ffndr % § 1 s9EaT
$RAT AGIEY, qg FALHIT ST A@ET FY
FLFIT §, A TAT F HER §,

[RAJYA SABHA]
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FAfeAl FT TFT 7, Wg WA, g
IR, TqT AN § g AW F S
Jamt #r fagA 3@ 3w FT famim
frar, wew w1 FfAar & 799 9 @
farar, I XAt 1 =i gear gHAET
aifswr &, <ifaedt ad& & guar %
3% g4 afqarz &1 @ F@T AR
g, foea o fergeaT™ HTwirE gom T |
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aifas %z 9T ug Fafear s
FTEHT | TTEEE AW HFT TALY,
3 AT W @7 FAL, wafaww
FHEY, HAFAST FALT A gfAar 97 Fy
FHfear g aw AT g1 watesw
FHA & foaie 7 W@ g O g aw
s w7 far ST, sHaEeER
Fer Y fE o & g fo daw F
gis 3 agi 3, ar FEer #r o
ST FE §; FWfE wvwEr ffad

F1 ud fagidl & sfaearer a4mar Tar
2
Q

I g & W g seran
i ST Fgd ¥ & fggraa A foew
30 a0 ¥ ofe & &= ¥ I qEHr FY
ag W& qF AqAT dartTe AfF & @reo
2 #1717 asgafy Araw qsta E
Tes # ¥eq § fF fegeam 3 sage-
Frer 7 A1faat a3 9% FT FU F &7 |
¥ qEEE qEEY F7 ) T 70 fog
o 7§ Pramal & Jar & ag g7 2 %
fred 30 aft & 15 FW A gAT
FIUVST 3T FET § TITGATT AES
Fr sivfes rfa & gwid Aifa g—
zefegs arfd! % AgE IF A
arfadt | SFar 9l & were FEy €
fe—rfz 3efezas afadt e AEw 39
fx wAdT gez arfadt | I wATES
ATES FET g——' WS, B F15 Arfa
& aqr gefegaar arfadt v g
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T g7 & FF dgs A orfadt @
9t 7t a0 gewT o faa gar gar
& feq =gwere w1 fawm zam g §,
fa1 qzee & faav 2 3o & foa
aIre & wfa ddfq 97, aafas
Aify o farxad g1 &, Fav ag g
T3 3w # #1E farr 3 andr ) 7g
gxF17  fraEm  geee @, %9
ATHT F1 F1F TEWIAT A B
Govern-
7t 1
sagz g1 a9 fagral @t fifaay
#T &% f@ar g 1 ARy So-
qANTETT WGIad, ¥ aTaH qH[ qrEar
g, ¥ AXFTT F  wfAw FEOR A
Afqg | caifar wfom ¥ A
w9 &7 AfFw oA ww Fw ogEr?
St gaTy caifAT W {FEAT 47 98 30
98z § 9Z FL AT AT 17 TIET AR
17 9T § g€ F 55T 747 AT qLEE,
TIT 90 TXFT AT vHG AT gleew
T F AR A A 48 90 TWdT ITH
TH I TT @F Tt qY TRIA AT
gaR ard ®1 e E frar——agifs
3% qE FIg A4, FEAT 7@ -
ECACIIE TG 11 R I 1 6 R £
I AT AR w1 EFT
IFA TIHT 77 90 TIEE ®AAT
g% FW & qEd uAdwE {Rar v
AFFR 1 ez F afq o wx 9 30
qedE § q2T FI 17 9G4 FT A TS |
AR R qIATTF T WG AT T
% faar fF 30 9@ & o ady gnw
Ity TTor fag qier f5 30 ast ¥ 39
F TG g & | fET e watIw e
frigs A Afa ¥ 3 7@ fvar ; f6e
gaiR faa AT qui AT FY MR F AT HT
q3 AT | ITANIETS WIS, HY TH AW
#1 #1% faor fas 1547 87 o1 faw
FIT FF T G1AS U IIAT7 AW FEAT
T g 9T carfaT ® AR ]

k

A lifeless and dire 'tionlesg
ment is today in India.

{15 MAR. 1978]
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IfF qaTr A qrET i ¥ A g,
zan 3 fgrmg adf T wid & 5 ooma
& g H FT A0 T =ifaw w1 FaEq
T8 FT W R IR O F W
ge sufe #1T AFT BAT FT FHIATHT
F AT Tqo UFe TIT WY FLFIT
F1 faq A4T @, 98 A AZIT Y927
& arar, fagw, erafwar, faarfasr
AETAIT AT TAFT FT AFATHO~~
3 Ay faq & a9z Fa1q &, 7@ &
zier fagar, svafaar sk wrEds
JFTT & qUAF AT I 45 F AW
FFEAT A A FT q9e qAAT §
T THo THo T2A 7 FFAMTT AT
Tafaat ¥ qdvz 79 ¥ A1 fErgETT
¥ a9z & geqa femr § 98T 140
FOT &4 33 AT §HTfAAT A7 97
felte €Y €1 200 FUU3 ®o FI E3q
feeve food ama &1 w2 & gEAr
wgar § fF g7 374w 7 ImRaieT
¥ arw, fafass ¥ 3w +7 fFg, dFFT
faa s w7 fgegearT A0 qrw AT
TEMR FYAT 8,39 ¥ {90 w4y frAve
fagr g TTHRIT A? A AVHT A7 A

F707 37 §, I4 ATHTT FT CATAT T
&, Ta gosr7 o1 faanl Fafoar &0 g 7

zq AT Ay Afaat 7 g7 3w H 7y
Iqraw g7, 9 ALRIT WP AN

¥ 3@ q&F F1 AAFTE IeRA TI7 |

IqgATAN AERg, AR IArEA

w7 Sfeq wigh waw WA o ar 12

gfawa o1, IF 7 4 [T 12 TET
qY |\ /A WIFARTA A FAER
w7 wvafns wat gq a ag 407 W gz
FT 12 GEE ¥ 4 9ET & 4T AT
qAA A I 4 A I FT AT AG
MNg T wwe I ® aTEdr Ay
AYGIFTF JeTRA AATAIC I T §, A7
Ffy IaEA T B | AT IH LA
fred are e uAqafedT a7 fear
qT 7% TTar v Ffeergs Agy & I

234
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[= wegars TT]

¥ A1 A nAAgfeav 77 frar uw
&t frar ot 37 w1 gEAATT Adr Orar
Ar w7 AT AT gRATHT GE0 AT
g qfvoegeq wfT &7 s@Ea 9
FEAT | TF ATF HIT FT I AMATL
T2 AT gL ATH AIGOCR FAqrAq
AZIT AMATT | TF J7F ATE 749 e-
HT FA U, EAcTHE T A F7 S,
aF AV OF AT FUS #7 fwfge
wzAfaT et dr 3q F afeorrg wur
gAY W 3A AYATS BT FIE A4l
A FT FATT T AFAT & | TAFT  ATT
oframe @ Zedwa, Aawwfa, wEms,
FIT8, qay, alardt | ITAVIERs
wgIgA, AT K 1T AT JEAY 2 TiT
F geAq WA T AT FT @ § ) fem-
=T FT HTNET F ZIRA A P
FATAATE & | ITqATERA 02T, 7%
AT ZAAT qAAT FY FLAT &1 SAAT F
fge® 3o ¥ Mmenswarfagt J, fBoar-
9T F, GoF F ATAIU T TH FY
far & o7 qqar a9 s"ar va faar
g 91T 9aar 4 79a7 f5 77 A7 A7
T AN N TGT AT FAGT § 3T FI
FAFT AZ0 A fagr ) G T qrafqai
A I IS Ay GO {47 | w7 AALT AT
Foara a8 Br zfa fagra #1419
A1 | fed g F-—avie frerg F
far ag aww7 v s 77 Y
& afro fagra & o7 ave-aw@ &0
FrTard aaeft 91 W F AT Aig FT
fFatT m9 F7 FoW FT | 2 MR
4 AV faegeard ¥ ai F WA 3T
73 & | o faegeAT & g #7 fRara
T | IAET RF AT AT AZA
£ W FTAT AT A AT AY A G
A1 80 FFET WT F AN F qFT FT
g oA frar oo wrg . #wR
ITAATETN FFIET, 12 ®AT AN AT
Tw o fEar AT 5 &9 fEed qT

[RAJYA SABHA]
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wdr Ay faw vt 30 miw afvwHT
AT AW F UAF QAT 7 FO0 A0}
T TETE AT Avr FEAE fF-—ae
dzr v fag 1 wtq, wwr f@Fw @
7 B 1w fEAEF gowa fraal
#t A e v F ) fegeAtT &
FIAT AFATAI S 20717 97 TF AT
A WA g TE § 1 H e
Z f& =i mre fgegear & wafa
1 oag &y TSAfa FAAT AT R
T o qEf FTAW  AFJAT IR
g am g feam A FfEa smE
2 gz qvafant w01 am el
# fagr s <@g AR FW W
FiAT FEN AT AA TFor 7 &vAr
FT g FA ¥ fa¥ @y F1 w7
g BFar qr i AT FT oaEy AN
Tam & Waw g an & fegeAra
¥ A w7 gsaf fggema
AqE FW am H fggeAw FrgA
FAT( TEH(T A F(T HIA FTT Jg FAAT
o &1 gaEtEr qm faar &1 o=
Jqdq F wza fagrdt arwidr A
gFo U 93 7 ugd fwar & arar
FAAT qET FT M F FY W F faww
F, qraror fawm 1 AL-A9 FAAE
741 FT fgrgeard ¥ 71 JTATAT AT E |
I AR 43T, 98 ave fergea w1
AT & Az @ATATF Z% P IETE |
A very dangerous trend is coming in
the politics of this country. ar #
FAST IE F IT WGRT FROOH
qd Fxar g & A omd syEear
WA FATAT A Iq F AT AT FA )
Can you think of small-scale indus-
tries without heavy industries? Can
you think of medium-scale industries
without heavy industries? Can you

think of village improvement without
technological development?

IqAAIETy wFAA,  FAT EH
FET A RS FAF ¥ s,
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faars, galgr o fegeaw &
AAfTE IeTET A FEET T W@
Foooudr o owm g infwmiw
AT fadfl Fr 3 qAfeTen faepeam

#F a1 fasm & wgFET Fg @ E
You cannot separate the industrial
development frorn agricultural deve-

lopment, AT 7 (¥ A7Z F 727 LA

Fgfzmir q1 § 7 5 od@E
FfaEd gFArss ¥ag | 5 qede

fergzrm &Y 60 FAT  wwAr A
uFAresw  37E AT q3r) fagar
AT w1 5 w47 AT fgA0 g7 Fiq
F T 5 w74, VAT F1 AR AT AT
A1 Y 5 RIAT TRATGH AT H AT
TIAT| ZET AE'F A ol QAWES
A 5 w4 AT a3 @ iR oSw
T8 1 faF ox Q@ Y ayger
AR, WA FI TAEAT AL T Iq AT
ITAT Y QFAET I AT g . L .

(Interruptions)

o IMFIW fag AT
GEC BN H G E i B
fFg gv AAqATE, A9 9T I HEHT
97 ?

Y FIAAY  T@ : FTANTETE
wFE, § A0, AT 9T qOATT
7 TAT & | H(T FE F IHAT Y |
[ am talking of the uniform excise
duty on all the materials which will
be consumed by all sections in the
country. That is the tax proposal by
your Mr. Patel—the same tax on the
Birlas, the same tax on you and the
same tax on the poor people.

-

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAYV): On the goods
used by the Birlas,

|
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N FEA W IqYATETLT
wgYay, T8 &7 qET g § -

= e

qH4T 91, 9 I 2@,

g FAl, IAIA FT AT J]GT |
affr @war & mem  dar fw

gH FUAT EY AN RET |

ITANTETeY WIS, T§ Tgq a9
T 1 W g Hfew A S oA
g

o - g fHg 2 AtgE &y

ot FEUATY T T IT FAQ
FT AFGT FI WE | qgar wav A
g AfEw Agh A THe UHo
q3q F1 @AT AMGE | HY AT
A g ¥y @i fF dames @
T AR 2

TTo ITM FAT® &g ©  FAT AT
a1 gwar § & w@AdAw wIo-aza

e ?

st ®egAl (W QAT FF T
A qel Rl g Aw, AfFT <ad
#1E &% qgq T TIE |

g, qw  gaew  afre
Zag fgrgena &Y 60 FAT AT

FVIAT  TIAT | ATT FTAT GIAT |

This Government is a prisoner in the
hands of the capitalists. This Gov-
ernment is a prisoner in the hands of
multi-nationals. This Government
is a prisoner in the hands of the
Americans, the imperialists, neo-
colonialists and colonialists, who want
to destroy the country, who do not
want technological development of
India,
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[+ ®FTH™ )

FradTeTe  Aglad,
77 affrd) m@ATe &1 3EE 96
Fifafaddy § wa0FT 7 wWASH,
arg w1 faFra, swar & faww
gix Wy ofw wwar fadEw
(Interruptions) zg # & qrAT 9T |
@ g

ST

Iuaweme (s amw e qiE) ¢
FIqT gAY FT gt WEd |

oY ®EAW TW : ITGNIEAE
e, frew @ 28 WA 84
FAT T F1 Shrfae wreAta fram)
TE 9 TW GEHILA 974 FUS A
F1 Efpfge  wreAfewr oy @

galmd ? @y o @ & fF gw |
) g fggem & @em #

500 FAT GA &1 FMTE AT 500
e #1 fwfae wrgifen & gua
Y qU 1 " Aifen Sfefae
FEATHT § A9 ORI g9 FL fEAT
ql maer g F4r g ? aan fgegea™
F THATAT ®T A5¢ FEAT ARAE ?
i fgrgea 1 gwfaeer 9@
FET AEIE | T AN E D
fergea =1 faarfemm aamy A avF
ooty N z@ FFRF a9

F Araw § fpar omowgrd 1 wema
wgeg, foedr T &7 9°
fewsi &1 @ ogmr 7w

g g v dw w1 ? fegem
TN AT AT FI EF FEF A9
20 FAT FEAFW F qUeAT T FAS,
it & fea | syor s feww o
a1 Hix 9 FOS AW &L FFT WA
gr fx afeat & S Ry AT
F GH AR THT 9T JFFA a7
F fa 99 ¥ gwr e 9T g

[RAJYA SABHA]
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@ gT TaE w1 owet WA
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1T
fad #gr T, AfFw w® I w®@
g9 ¥ FIE I=) AGr A TE

;i ! FEitE o fegeE @ ood
aRdT 1 AF AE FCT ATE |

ITEATEAY ST, HIT I AW
FATH & dg WIUFE! qAT &) dF)
F uEEw &1 fadw FE oA
SeTr, e, fegeaT # aqar
¥ gem o fegem & wifas a9
g Fg F| WIS W #
frgiv 991 ¥ wedmer Fv fade
frar a1 g &€ S0 g fag
¢ fomiy Jai & uedrmaoor v faw
fgar a1+ wg FWr wew fard
adt & fagm aF F o
1 fady fear av1 orw #g wifas
ad ¢ @2 %) fov a6 F weaw &
fegeam & «@r@l wWa & @l IF §,
qrEl Adag §, At fewmaradt
F qrg feFmr &, =y o=y dF0F
TRy & fata fFwar ogr
UOF] q@r @ TRl SR F [rEgA
aEl, FAST ThT AR F1 T AN
F foa & faar, sgAr @dr #1 da1e
F@ & fag w5 fgar, o9y o F7
a-ftm @ & fad F9 faar
# Ay FgAr W@ g fF o a9
Farean ¥ qmrfas SaeT v gard
FW & faF, arf9+ IedreT #t gang
FE & (AT 20 g FAFA F wEAR
¥ fegeam A #9031 JAar & waw
S AT FT IO FAT AT, TH FIFIT
T 37 fywa w1 gar faar g
faswta &1 AT FFT

ag uF Ffaadr mawm g fF
fegeam a1 fawmg #&  Qar
JgawTeRey ST, ;T wE F @A
T E WX { AT T AT @Y AT
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|
g1 99 @3 ¥ef Jw@E amd
g F zw g F om wifwas
WY ¥ fog #1521 FEww T8
g1 oW s E fa¥ z@ g
F qrE & S FITHR G

gfean arg & @ Fgar =TEan
g & 3wy gnaae & fag O,
FI2T, wFE, a0 31 foar g7 ot
AT FT AR 2 | AE-ARET 97
IS & reHET & e 9wl ——0e,
gsdfl, AEr W AR VT H ;N F
faa wF1T1 60 FUT AWM F @A
F fad m fegmm a et mex
§ oa® Fr ogEer g FES H
qEATH FT FIETE, FAFATH HETH
# FAET §, IALHATE W OATATT
|AEYT §, MIETET 7 ATATH FT AREAT
g TEATH FEAM™ ' AT, WS
H A1a® AT ogEET g | 3 Hew
¥ FAASFH giw FAT @M JIF
9%, 92 9T A § | feedt ¥ um arm
A=A 22U 97, 37 g qT @A)
g gATY TewiAr § 1 9g gar
I FT AN §  FEA G Wwad

aaTg 1 & qww =rgar g fF faa
& fag gorda svar &7 e
F fox woda et g sAE
F fad wwrda mar &1 Avwad

FOATH JT ATA R ASHET A0
g St & fad, gw wwd ang
AN IRCIE (R he B 1 GO T
W AN Ay g Eafar w13
et & f@d, g oAe@ @w @
RITHTE, @A, & A qral # 94,
ga AWET A g AT H QIR
FA atel & fof, g qEEr A
g T A et & fqd, ga A
AT g ASF & qq(E FA AT
¥ faa, gr wmarh arg g garalas
gat @ fag @ weE@ ag q,

i
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afgar, get #eaw & fad ) Wy
HISTET FT AT R fgrgeam wv qe
®E T I ol F wfaw a¥ g0
g1 A, feaeer, e,
qIIIATT, YA, FE AT FFAT I
TEY§ | T IS fAu mreed Ak §

IraAtTe (5t AW wE aRE):
oI WG gATT Fiq |

st FoqAry @ : §  Afaw
ad wg W g gefar ¥ fad
I FIAC H FIT wrag™ g fwar
TR EW gem A oqiw wAS
FHar & @A F Ay wwE ¥ #98
T FE AT T WA A @R
Y AN F fag "R A FIE ATEqT

agr o wr wE ) wWIW W @A AW
ayit & fad ww F w15 Faeqy
a8 &7 w5 B wawfal ¥ fad

THE FT HIE FILT AGT FT AE |
g5 F FafEt & 7 g aF= &
=aeqT AG Fv T FAY, ATE@l
Fuarfe it fSaFr qig q@r 'd
FAearg faadt & s feesft # w0
g ®qd fRUT F 29 qza ) IW
fezelt & =T AR AR
Faarqr fadr g, fais ag &
g fR gard gts §t wod aTeaig
g @t g¥ ® §t 'k fEwd &3
qe¥ 3« AT wqT AT AR AT
afewd & | Fargd ga w3 F |

ITANTETN  WEW, AR T A
AT FT FqAT a7 gAEar fF ITET
qIE T AT X FT WATAFA
& fraawd faar wam F @F
AT AT TAAT  FE HEAT AR
fsa IW A JaTT AT TAAT  TITEFS
f1 5 SwAr ay "% A fwdr
3w 7 4 §, 39 g@R# fag
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[t weq 7.9 Ta]

AT FIATT F T ¥ oawe 7w
LT 7 F7, Tg II0EEITEIT 0T
gV F Mz ROy FEAT AT E
f& gisfan & fou =@ awe s 9

eI TG T TER | A qTFIT
gsafaal # aFR A1 g g@R

R F sardd 9T 99 w2 fgrgram
F1 FIT OF QAFEALA FET qAT FT
@Al AgAr e 1 ag &R 3
M E Afefezdze AT o7 fawre
T8 SR A A A WK
fergeama #1 sifemr AR g &
araTsEaTdr qewt & fad ow mifwe
F ETY T@AT ATGATE | TG HEHIT
TTZAZ JFTT AT TR g, FEl FAAA
FTHAIT #1 TAAF § 1 AW &I
MG gz feafq & af g f5 gl
F gmremaEr AR fegmmw F
qeitfy zFzar @@ fegeam &Y
o srgEqr TT FE HEAT IR § )
qg g7 Ag% &1 awifas  carfan
iR wfyw Afs #1 e 7@
daw e 7 Afg g7 g@ar "qed
g1 Tg AFR IW AW & FOE-
FOT 7 oFaT T gWAZ 1L TZ
FIFTL FATTHATE A1 Alwadd 7 goaT
g i wmar Afwat gw oqew A
FEE FE AT §F oA 37 qEq
* WEAw ¥ W W AT FUST
FAT SAaT F  #AEH @
=t Agw W At aidt £ Afaat
F1 gy 77 4 3@ TR A
g et faor wid Wk mAWH
uF odr wivawmel, aumwaEr A9
ueF  F1 YFATCH JAT SWEARET F
TR A FA AT TCHIT AT ST
# T G T INFT TH AFIATAT
[ F IR AT TF JAF T
F ® A gur cfmwar #R AR
FIWF I F ®CH AT FT T |

[RAJYA SABHA]

I

|
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SHRI V. P, MUNUSAMY (Pondi-
cherry): Mr. Vice-Chairman, Sir, this
is my maiden speech in this House and
therefore, apart from commenting on
the Genera] Budget I would like to
say a few words about the Union Ter-
ritory of Pongdicherry from where I
represent in Rajya Sabha. Sir, I would
not take more than fifteen minutes
and I hope the hon. Members will
listen to my speech without any in-
tervention.

Sir, I am representing Pondicherry,
a place that reminds the French do-
mination in India, and to the world.
the French Revolution which 1s, per-
haps, the fore-runner of all the revolu-
tiong in the world, To India, Pondi-
cherry has been a spring-board in the
fight against the British imperialism.
It also provided asylum to the great
patriot and philosopher, Shri Auro-
bindo, and the great poet who
had sown the geeds of freedom and
equality among the Tamil speaking
people, Shri Bharati. Above all, Pon-
dicherry is the birthplace of the revo-
lutionary and modern poet, Shri Bha-
rathidasan. Even today Pondicherry
retaing jits unique feature in selecting
a Harijan for the first time to repre-
cent itg people in Rajya Sabha. It real-
ly provides an actual example of the
firm conviction of our great leader,
the Chief Minister of Tamil Nadu, hon.
Shri M. G. Ramachandran, whose in-
terest in the welfare of Harijans adi-
vasis and other weaker gections re-
majng upper-most.

Sir, coming to the Budget, 1 would
like to say that the Budget presented
by the Finance Minister displays an
incorrigible faith in applying traditio-
nal and worn-out remedies to modern
problems. The approach is naive and
unintelligent. The contents of the
Budget and the taxation proposals are
anti-poor and pro-rich. In a country
where medium and large farmers con-
stitute only 15.2 per cent of the total
population of farmers, but own 60.6
ped cent of the area cultivated, and
where 51.4 per cent of the national
income is from agriculture, the inabi-
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lity and unwilligness of the Govern-
meni to tax the rich farmers who con-
stitute the vestec interests in the
rural economy is a significant failure
of this Budget.

The illiterate bnt intelligent masses
are interested in and they have opted
for radical chang:s both in the poli-
tical and eccnoniac spheres but the
Budget formulatel by the intelligent.
sia and the burea :cracy is found to be
change—resistant Budget. The Budget
has provideg for ilisincentives to save
by reaucing the rates of interest on
deposits. Crores of depositors have
been aflecied and only a few hundred
industrialists and businessmen belong-
ing to the private enterprise will be
benefited. It is a tragedy that the
Government aspires for creating more
savings ang capita] formation by redu-
cing the interest rates on deposits
whereas in couitries like South
Korea, which ha registered remark-
able economic growth rates, the
interest rates on deposits range from
20 to 24 per cent. This shows that the
Government is interested only in en-
couraging extravagant and conspicu-
oug expenditure 'y the private sector,
which is comple-ely irresponsible to
its sccial responsibilities. 1t would
have been more intelligent and pro-
fitable if the inte est rates nn deposits
had been 1aised o that public savings
could help the growth of the public
sector instead of relaying upon the
inefficient private sector.

Any Budget which consists of tax
proposalg relating to indirect taxation
is certainly anti-people and anti-de-
mocratic and thig Budget of the Janata
Government is tie master example
of such a Budget

The approach nutlined in the Bud-
get to promote rural development is
also a defective one and 1t ig an ap-
proach which was tried and which
failed the countrv during the past two
decades. There i: no progressive ele-
ment in the app-oach to rural deve-
lopment even thcugh the Government
claims that it ig giving top priority to
rural development. Perhaps the Gov-
ernment really reel that rural deve-
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lopment, according to it is the deve
lopment of rich, farmers, who are sup-
porting it in this country,
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With these words, Sir, I vondemn
this Budget which is presented by the
Janata Government,

As I pointed out to you earlier, i
would like to express my views on
the Union territory of Pondicherry.
Ag a representative of the depressed
classes community and true follower
of our great leader Thiru M. G.
Ramachandran it js my primary duty
to highlight the socio-economic situa.
tion of the long-neglected people of
this country. Even though India has
won freedom, the promises of our na-
tional leaders still remain only on
paper. We have no foreignerg 1o
blame and the invisible grip of vested
interests appears tp be more pernicicus
than the British.

As regards Pondicherry, I may say
that prior to the transfer of power
from the French Government, the
Harijang were occupying the highest
positions in the Army as well as in the
Civil Services. What s the position in
respect of Civil Serviceg after the
transfer of power. It is really a pa-
thetic one. I feel ashamed of expres-
sing in this august House that out of
nearly 50 officers "working in the
P.C.S. cadre, which is the highest
cadre in the State Service, there is
not even a single Harijan now. That
does not mean that there is no quali-
fied hanq available from the Harijan
community, There are. But unfortuna
tely the legitimate claims of the Hari-
jans are deliberately neglected in all
respects by the Administrative bu-
reaucracy in Pondicherry State.

Similarly, Sir, in the case of promo-
tions to the posts of Executive Engi-
neers from the posts of Assistant En.
gineers, the orders of reservation have
been thrown to the winds by the Gov-
ernment. These are only a few exam-
ples of promises and assurances of
the Government of India who are the
custodians of the constitutional rights
of the weaker sections in our society.
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Leaving aside the gervice coaditions,
the poor and the weak are Dbeing
strangulated to the leve] of starvation
and death. The rural economy hszs
been completely shattered with no
alternative and no hope for the future,

The so-called science and technology
have only created pockets of affluent
and draw all the resources with no
benefit flowing from it to the rural
people. In this process, the weakest
is the most oppressed one and atroci-
ties by these affluent sections grow day
by day in size and frequency support-
ed by accummulation of wealth and
concentration of power, political, eco-
nomic and administrative. Obviously,
the tempo of these atrocities has in-
creased by the inhuman and untold
miseries of these people, particularly
in northern parts of the country,
where burning alive has become a re-
gular feature. Cutting the hand, re-
moving of an eye of a woman has
become the right and privilege of the
high-class in society. Belchis are very
common nowdays. All these happen
in the very State where a prominent
Harijan leader and Lok Nayak Shri
Jayaprakash Narayan come from.

Pondicherry is no exception to such
atrocities. Pondicherry also had its
share in evicting 72 Harijan agricul-
tural tenants from the lands they were
cultivating for years together in a
village called T. N. Palayam on a flim-
sy ground. In another village called
Puranasinga-Palayam, the entire
Harijan families numbering more than
90 migrated from their own village
due to the torture and atrocities com-
mitted on them only last month by
the dominent caste and they have not
returned to the village till today.

All these happen in a situation
where democracy is fully restored and
the individual rights and orivileges
in the name of safeguarding are res-
pected and honoured. When we shout
at the top of our voice in the interna-
tional forum about the atrocities and
inequalities elsewhere, we shoulg be
equally conscious of what ig happen-
ing jn India, where the human beings
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are treated like wild animals, where
women’s honour and dignity is treat-
ed with scant respect, where there is
no equality even at the burial aad
cremation grounds. All these things
happen because a man was born in
a particular community, which js not
of his choice.

My humble submission to the pre-
sent Government is to make ag much
promise ag they could fulfil and to
make as much claim as is que to them.
A sincerity of heart and commitment
to action and concern for others, parti.
cularly the weak and the needy are a
few things which the Government is
capable of ensuring. My appeal to ail
my colleagues in this House and to
the people of this country is that al
least we should mean what we say and
in this respect, the weaker section
should receive the consideration and
sympathy. Our educational instituticns
should really educate the people to
change their heart and attitude so
that. every human being should be
treated as a human being.

Before I conclude my speech, I
would like to submit that the Union
Territory of Pondicherry has Dbee::
long neglected. The people there want
a university and ap airport to be esta-
blished. Pondicherry State is gaining
international importance, because of
Aurovil the interational city coming
up and I hope the Government of
India will come forward to set up a
university and also establish an air-
port at the earliest opportunity.

Thank you all.

THE VICE-CHAIRMAN
SHYAM LAL YADAV): Dr. V. P.
Dutt—not here. Shri Tilak—not here.
Shri Kali Mukherjee—not here, Shri
Parashar—not here. Shri Hashmi—
not here, Shri Prem Manohar—not
here. Dr. Siddhu—not here. Yes, Mr.
Syed Nizam-ud-Din,

SHRI SYED NIZAM-UD-DIN
(Jammu and Kashmir): Mr. Vice-
Chairman, Sir, I have had the oppor-
tunity of hearing Prof, Ranga who is
a learned person and who has been

(SHRI
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advocating the ciuse of the rural
areas for a pretty long time, Then, I
heard another member, Mr. Kalp Nath
Rai. He was very sentimental and vo-
cal about certain matters.

Sir, I, personally, may not be in
favour of the Budiuet proposals, in re-
gard to the fund; which have hcen
earmarked for ru al upliftment. But
nobody can deny -he fact that, for the
first time, this Budget has drawn the
atlention of this country to the plight
of the people livin ¢ 1n the rural areas
This was very mich evident in this
House also. Al] the speakers, to which-
ever Party they belonged, whatever
their ideologies anil their commitments
were, have spoker in favour of rural
upliftment.

Sir, nobody can :leny that this coun-
try, during the las: 30 years, has made
progress and has been progressing.
It is going step b step towards eco-
nomic developmert. There have been
great advances mide in the economic
development of tlig country, Nobcdy
can deny this fact. Large-scale indus-
tries are very important. Establish-
ment of large-sca e industries ig very
important for thig country. We cannol
do without a public sector. [n my
opinion, the improvement and the
development of the public sector is
much more important than the im-

provement and the development
of the private sector. Keeping
also in view the backward econo-

mic condition in «ertain parts of the
country, we cannct deny the import-
ant role of the public sector. There
hag been ap increase in the national
income. There has been some growth
in the economy. B i1t gne thing every-
body realises is tlat the growth and
the development has been concentrat-
ed in certain aress, in the hands of
certain individuals and in certain sec-
tors. Therefore, th~ actual strategy of
the Budget and the actual strategy of
the economistg in this country should
be to see which are the sectors and
which are the areas and which are
the communities which have been cal-
lously neglected curing the last 30
years. May Ye, it wag because of some
undue emphasis on a particular sec-
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tor that another sector got neglecied.
May be, 1t was because of some ideo-
logies. Mr. Ranga was saying that he
is not going to gpeak on ideologies. But
when he actually spoke, he was him-
self speaking about some ideologies.
He was speaking on the ideology of
laissez faire, the ideclogy of the pri-
vate sector, the ideology of the rural
peasantry and so on, Therefore, I
would say that we should not get lost
in ideologies. There are certain practi-
cal problems in this country. These
problems are pot peculiar to puy coun-
try alone. These problemns are faced by
every developing country, It may be
because of some reasons or it may be
because of certain historical facts. But
the fact remaing that the rural popu-
lation is very poor. It is a recognised
fact that the people in the rurai arcas
are very poor. They are engaged 1In
agriculture and certain other allicd
occupations.

I would say that this Budget has
not taken a very bold step. This may
be a good beginning. But this ig nol a
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bold beginning. What we expected
from the Janata Government, was
something different. What have

they provided for the rural sector?
Of course, they have started to do
something in this respect. They have
provided increaseq allocations, more
allocations in every respect than were
provided in the Budget proposals of
last year. This year, we will be having
more funds for rural roads. We will
be having more funds for provision
of drinking water in the rural areas.
We will be having more funds for
rural electrification. I do not derive
any satisfaction from this. What 1
want to make clear js that it is very
important that we must know what
the maladies of the economy of this
country are. It js not that the country
does not have enough income. The ai-
fliculty is, there is no proper distri-
bution. The wealth is concentrated in
a few hands. There is a large bulk
of population, more than 50 per cent,
in this country which lives below the
poverty line and I am hundred per
cent sure that 99.5 per cent of these
people who are living below the po-
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verty line are either residing in vill-
ages or have come from the villages
to the towns to find jobs.

Sir, Prof. Ranga has said that the
present Government is doing all this
in vengeance. I wish the present Gov-
ernment should have done in venge-
ance and should have given full direc-
tion to the economy towards uplift-
ment of the rural people. There should
be no objection to it, because we
know what the plight of the people
who live in rural areag is. Then again
something was said about the pecple
living in the rural areas, who are rich
peasants than other people. Even then
if you compare the rural economy as
a whole, you must not confuse issues.
There may be some rich people, rich
peasantry. Again an issue was raised
with regard to the economic holding.
Sir, I do not hold the view that there
should be no distribution of land be-
cause we will have to take into ac-
count the manland ratio in this coun-
try. But there is no other alternative
but to distribute land among those
people who are landless pecple, who
nave no land to construct even their
own houses. Therefore, land reforms
and land distribution age very import-
ant. Sir, what I am actually submitting
ig that there are certain sectors, cer-
tain areas and certain communities 1n
this country which deserve preferen-
tial treatment, not™to the peglect of
other people but because they have
so far been neglected. Therefore, a
preferential treatment is very much
essential,

Sir, I draw your attention to the
fact that this country has hilly areas.
This country hasg rural areas and this
country has certain
who are backward, educationally, so-
cially and  otherwise. Therefore I
waquld like to submit through you, Sir,
to the Government that they have not
taken note of these facts. They do not
make any mention of the development
of hilly areas, I come from a State
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which is also a hilly area and if we
compare the I per capita income at the
national level, it is much more higher
than what the per capita income in
my State is. So is the case with all the
hilly States. Hilly States have their
own problems, the problem of trans-
port the problem of their own indus-
try. The people living in hilly areas
are mostly forest labourers and the
forest labourers have their own pro-
blems different from that of the
labourers working in other industries.
Therefore, these things must be kept
in mind.

The present Budget, what I ex-
pected, should have done much more
for those people living in those areas
and again for those people who are
called tribals and backward people.
But I am not satisfied with what has
been done. It may be said Lhal this
is only the second budget ot the pre-
sent Janata Government. That is true.
Within one year’s time no miracle
could be done. But at the same time
6 p,M.

the Government must keep in mind
that one-fifth of the life of the Gov-
ernment is also over. The preseni Gov-
ernment had come to power at a his-
toric juncture amidst slogang of total
revolution and other things. There-
fore, we expecteq much more from
the present Government, I am highly
thankful to the Government at least
for drawing the attention of his coun.
try towards the problems of the rural
people.

Secondly, as I have already said,
there are certain communities which
deserve special treatment., I belong
to 3 community which ig the largest
minority in this country, I do not
claim that exclusive attention should
be given to thig minority alone. But
this minority comprises 1/12th of the
total population of this country. I do
not blame the present Government be-
cause they have not created problems
for this community. But this com-
munity has been living in perpetual
fear for the last 30 years—dismal and
disappointed.
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I hag spoken abou this, I say this

is not a problem c eated by the pre-
sent Government. 1 say this is a prob-
lem mherited by tke present Govern-
ment. For the lass 30 years, there
has been total, culloug negligence
on the part of the Government.
There has been a .ubstantia] decline
in the share of this community in the
services, It is not the making of yes-
terday; it is the muking of the last
30 years. They are not in the IAS
cadre. Out of abou' 9,400 clerks, only
26 belong to this community. Why
should you feel irritated about this
matter? It is a prcolem inherited by
this Government. [ cannot blame
Mr., H. M. Patel that he has done
this. All those peonle who were rul-
ing this country for the last 30 years
have done this. T! erefore, there is
nothing to feel irri'ated about. (In-
terruption) I do not know what is
there to be irritated about. I am
stating facts. Of the 9,400 clerks,
there are only 26 v'ho belong to the
Muslim community, There are IAS
officers ang the percentage of Mus-
lims i that cadre i: very low. Can-
didates are availabe. I do not say
that they are beiig discriminated
against at the Publit Service Commis-
sion level. But we have to see what
is the basic problen. Was this the
conditio, before paitition also? When
Indiy was not divided, what was the
ratioc of Muslims in the services? 1
do not mean to say that service js the
only panacea for the Muslims jn this
country, But becanse the Govern-
ment ig directly denling with this
matter, therefore w. would like that
the Government should give due
attention to thig prollem. I wilj plead

+[ ] Devnagari tr.nsliteration,
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that even if there has to be a consti-
tutional amendment for reservation,
heavens are not going to fall if we do
that. If we feel that there is really
some difficulty with a particular com-
munity which constitutes about 1]12th
of the total population of the country,
we should do that. Sir, they are not
properly represented in Parliament.
By ‘properly’ I mean tp the extent
they should have been representeg in
Parliament, There are about 29 Mus-
lim MPg in the Lok Sabhy while their
due share at least must be 55. So
they are not duly represented. 1 did
not want to come to this; hut because
of zpn interruption from that side, I
have tg say this. They are not pro-
perly represented in the legislatures.
They are not properly represented in
the local bodies. What wrong will be
done even if 5 constitutional amend-
ment it made? May be, it i3 communal
in nature ang not desirable that way.
But practically, there is no other way
out,
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Sir, T wanted to make some more
submissions wity regard ty the Budget,
but at this late hour I do not want
to...

THE VICE.CHAIRMAN (SHRI
SHYAM LAL YADAV): You may
kindly take a few minutes more and
conclude because the list is very long

and tomorrow is the last day. So
you take a fey more sminutes and
finish it.

SHR1 SYED NIZAM-UD-DIN: So,
I was submitting through you, Sir,

that this community deseryes urgent,
immediate and proper attention, I do
not say it deserves exclusive attention.
If we keep such a large bulk of our
population  economically backward
and unattendeqd that will not help this
country. This country cannot pro-
gress unless 12 crores of people living
fa this country become equal share-
holderg in the benefits of thg economic
development of this country. We are
the second largest Muslim population
of the world. Also, they are hard-
working people but they are back.
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ward. If we cannot do someihing in
the name of Muslims we should do 1t
in the name of backward people. They
are weavers. They are agriculturists,
I have travelled in Western U.P.
where they are slightly economically
better off but they are educationally
backward. No effort is being made
to bring them up for modern educa-
tion with the result that they are no-
wheare ip services.

I appreciate the Budget proposals
with regard tg agriculture. 1 really
appreciate the Government effort for
the uplift of the rural areas, I really
appreciate the Government’s proposals
with regard to the uplift of the com-
mon 'nan. At thg same time I do "ot
appreciate the volicy about tax struc-
ture. I do not find rationalisation
there. I, therefore, hope that the
hon’ble Finance Minister will have a
second look upon the tax structure be-

. fore he passes the Finance Bill. It is
a fact that 5 per cent, increase in ex-
cise duty is going to hit everybody
in this country, rich and poor alike.
But the rich can pear it while the poor
cannot bear it. The poor man who
needs only few consumer goodg i¢
also required to contribute towards
this excise duty.

Thirdly, unlesg the Minister really
realises the prob'em of the agricultu-
rist he would have %10 relief. He has
to appreciate what the agriculturist
gets for his produce. The irony is
that somebody else fixes the prices.
I mean the Agricultural Priceg Com-
mission. JIs there anv relevance bet-
ween the prices fixed by the Agricul-
tural Prices Commission with regard
to the inputs and the labour put in by
the agriculturist? Tt is true that this
Yyear sugarcane was sold at a very low

price. Therefore can we expect the
agriculturist t» produce the same
quantity of sugar next wvear? Since

we did "ot pav him proverly for pul-
_ses he shifted from pulses to wheat.

There is then the nroblem of mar-
keting of agricultural products be-
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cause the product comes at a time

when it is in bulk ang the law of
supply and demand works, It works
against the interest of the agricultu-
rist. That thing we must keep in
mind. The Governmeat must come
forward to look after the interest of
the agriculturists in this country. It
cannot be that the prices of sugarcane
will remmaip the same throughout the
year and the agriculturist will get
much less for his production of cane.
So these are the main problems, Un-
less we tratnslate our policieg into real
action, merely programmes and poli-
cies wil not help the agriculturist in
this country. We must translate those
into action and to translate those into
action we must know what are his
real problems. The real problem is of
minor irrigation. We have laid some
emphasis this time op the irrigation
problem, but the main problem is that
of minor irrigation where smaller
sums will be invested and the gesta-
tion veriod also will not be that long.
That will also help the agriculturist
ang there will pe some relief for him,
What is to be done? It is the conserva-
tion and storage of rain water in this
country; it is the exploitation of un-
derground water; it is construction of
channels for providing proper irriga-
tion facilities.

Sir, so long as the agriculturist is
wholly dependent upon the monsoon,
his economic lot is not going to be
better off. He must be secure about
his crops and he must be secure about
whatever labour he puts in. There.
fore, it is only necessary that he gets
water at the proper time and in pro-
per quantity. We should also try to
solve other prohlems 'ike provision of
fertilizers electrification in the rural
areas and so op and then onlv can we
talk nf small-scale industries ana vi'-
Tage industries The main industrv of
this countrv is agriculture and it is
only after it that the other imdustries
come. .

Thirdly, Sir. this Government has
been talking about Mabhatma Gandhi’s
policies. Whether one agrees with the
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economic policics of Mahatmaji or
not—that apati—nobody can deny
the merits of M. hatmaji’s plea for de.
centralisation, C'ur main problem is
that planning tekes place at the high
est strata of ths country. The Plan
ig framed in De'hi and therefore they
do not know v hat is the difference
between minor rrigation projectg and
major irrigation projects, how much
a minor irrigation project will help
a farmer a1 d so on. Therefore,
decentralisation is very essential
Planning must :tar{ at the block and
district levels bezause a planning body
sitting at the (listrict headquarters
or block headqurters can also under-
stand what art the real problems
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and what are the remedies to be sug-
gested.
3ir, with these words I thank you

for the time you have given me to
speak on the Budget.

ITARTETR (1 TR A 7,39)
U gIT FV FEAE FT 11 I dF
% fag wafre & swr 1

The House then adjourned
at thirteen minutes past six
of the clock till eleven of the
clock on Thursday, the 16th
March, 1978.
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